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THE DEPUTY CHAIRMAN: Mr.
Jaswan* Singh, your point ig being
conveyed to the Minister of State for
Parliamentary Affairs and the Min.
ister of State is only read:ng cut the
statement, You have was.ed elready
two minutes.

SHRI JASWANT SINGH: Kindly
let me finish. (Interruptions) There
wag a specific mention that iv will
not be the Minister of State, hut it
will be the Home Minister, wto will
make the statement. That was said
by the Chairman and not by us.
(Interruptions) .

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradesh): In fo-t, the
Home Minister wag here wher, I was
speaking. But again he has  left.
(Interruptions). '

N qaaiw tag (gfamwT) @ #far,
frqar worde o &, wzw fifrex
BN 7 #isE ¥, fafaees anfgar @z
o WAl & T™F W SEeT fam
S, g F 8 R owm zmoaner w
TOTEE FT OBIA Tl w5 I £
AW 0F Zed A @er WO
Y grew SEr A@rgar § 5 o@v @
@ 2 AR T (g fafaeeT arfgar
gtg: g wzw fafte? ama Ak
g1 T wEr W9 s & faqv oww
TTIT FT @ &7
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SHRI JASWANT SINGH: You see,
there was a specific mention about
this and the Chairman said, “No; I
do not want the Minister of State
to make the statement, but I want
the Home Minister to make the state-
ment.”

SHRIMATI MARGARET ALVA:
You see, the Home Ministar has just
gone out. Hig pad ig here ang his
papers are here and he w1l be back
in a few minutes. In the meantime,
let her read out the statement.
(Interruptions) .

THE DEPUTY CHAIRMAN. Let
the Minister read out the statement.
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Statement by Minister—Regarding the
situation arising cut of Bomb Explo-
sions in Delhi and neighbouring States

on May, 10-11, 1985

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRIMATI RAM DULARI
SINHA): Madam, I rise to speak onan
issue which I am sure is upper-most in
the minds of every Honourable Mem-
ber here. As the House is aware, since
the evening of 10th of May there have
been a spate of explosions in Delhi
and some of the neighbouring States,
killing and maiming innocent persons
including women and children.

In Delhi alone there have been 21
incidents of explosions resulting in 46
deaths. Almost an equal number of
people were injured. Apart from
this there have been 20 incidents
wherein bomhs were recovered and
defused by the experts. In most of
the cases bombs were concealed in
transister frames. Some round type
of bomb were also found, two of
them near the compound wall of the
Parliament House. Luckily, as I
mentioned earlier, in many places
these objecty were detected in time
and steps taken to defuse them. Simi-
larly, there have been reporig of 10
incidents of homb explosions in va-
rious parts of U.P. resulting in loss
of 23 lives and injury to almost an
equal number of persons, One unex-
ploded device was detected. In Har-
yana six incidents of explosions have
vesulted in logg of 11 lives and inju-
ries to aroung 50 persons. In Raja-
sthan also, there have been two inci-
dents of explosions resulting in the
death of two persons. One unexplo-
ded device was detected and removed.
(There have been some reports of re-
covery of similar devices in Punjab
also).

These dastardly and heinous acts
have so far resulted in the loss of
lives of more than 80 people in
Delhi & other States. These devices
were placed in buses, trains and
crowded places where the damage
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could be maximum. Some of the
objects were innocently picked up by
people and the same cxploded in and
around their homes killing and in-
juring them.

The very bestiality of these acts
sends a sense of shock and revulsion
in the mind of every civilised per-
son. The paltern which has emer-
ged conclusively proves that a co-
ordinated, well planned operation
was launcheg to terrorise the people
creating fear and suspicion in their
minds in order to disrupt communal
peace and harmony. State Govern-
ments and the Administration of
Delhi and Chandigarh have taken
very prompt action to apprehend sus-
pects and a large number of persons,
who were suspecteq to have links
with the extremists, as well as anti-
social elements. The action is still
continuing. The Government is also
" fully aware of the urgent need of
_unravelling the conspiracy ang iden-
tifying the perpetrators of these das-
tardly acts. A special cell has also
been created to coordinate all the
investigation effort. Sir, I would like
to assure the House that all possible
efforts are being made in this direc-
tion.

We are now witnessing a new and
overt phase of terrorism. Some anti-
national elements, who do not wish
the political process to begin for the
solution of Punjab problem, are ob-
viously in dulging in these provoca-
tive acts. Their efforts are to create
panic and to disrupt communal har-
mony that has prevailed so far
amongst the Hindus ang Sikhs. The
situation has to be faced with calm and
without panic. The Administration is
fully vigilant, Although most of the
incidents took place in the evening of
10th May the quick response of the
Administration has resulted in detec-
ting not only many unexploded de-
vices and thus preventing many more
casualties but also finding out vital
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clues 1n respect of these incidents.
Since the afternoon of 11th there
have been no reports of any further
explosion. I must compliment the
people whgo have not exhibited any
panic and have thus effectively de-
feated the nefarious designs of the
enemies of this country,

Government ig determined to deal
with the situation firmly, As we have
repeatedly said the measures that we
initiated in the last two months to
begin the process of normalisation
should not be seen as a sign of weak-
ness. We are still awaiting a posi-
tive response to our steps. Now that
terrorism has surfaceg openly, it is
a challenge to not only to leadership
but also to the masses to wake up.
They must appreciate the immense
damage the extremists are causing to
the nation. I trust that even at this

stage, the latter will realise the
grave implications of their ac-
tions. The extremist forces that

have indirectly been unleashed must
be contained, and senseless killing of
innocent persons stopped forthwith.
Unless this is done, consequences will
be grim. I woulg repeat that Go-
vernment will not hesitate to take
the sternest measures to restore peace
and to maintain law and order.

It is heartening that amidst the
horror an danguish of the carnage,
there has been an exhibition of soli-
darity and fraternity as well as ex-
pression of goodwill from all sections
of community. Prominent leaders
belonging to different political parties
and religions have condemned the
indiscriminate killings of innocent
people, 1Ii is the duty of every de-
cent citizen to ensure communal har-
mony and to bring assurance to his
neighbour. Saner elements of both
the communities have great responsi-
bility. Anger should not be allowed
to overcome reasons, thereby falling
into the deadly trap that is being
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laid by the terrorists, I appeal to
this House, and through this House
to one ang all, to face the situation
without lossing one’s cool. I appeal
to all to cooperate with the authori-
ties in thier task of maintaining law
and order and to help in apprehend-
ing miscrecants and trouble makers
who might try to take advantage to
vitiate the amosphere.

My heart goes out in sympathy to
families of the deceased persons. I
along with the Home Minister visi-
ted some of the Hospitals in Delhi to
meet and console those who have
been injured in these blasts. I am
sure the House will join me in wish-
ing them speedy recovery. Ex-gratia
payment is being made. to the next
of kin of those who have lost their
lives.

In the end, I again take this op-
portunity to re-assure everybody
through this House that Government
is alert to the situation ang will
spare no effort in maintaining commu-
nal peace at any cost. Nor would Go-
vernment hesitate in taking the stern-
nest measures against terrorism.

SHRI LAL K. ADVANI (Madhya
Pradesh): Madam Deputy Chair-
man, I stated this morning that these
incidents of 10th and 11th have sho-
cked the whole country and the whole
country woulg share the Home Mi-
nister’s view that these dastardly and
heinous acts have created a sense of
revulsion in the mind of every civi-
lised person, It is a challenge to the
Government. It is a challenge to the
country. But this challenge is not
going to be met simply by strong
statements or even the expression -of
right sentiments which are certainly
contained in today’s statement. We
have to analyse how is it that these
terrorists have succeeded to this ex-
tent.

Till 3 or 4 ‘days back, at least we
who are not familiar with the inter-
nal governmental set up were given
the impression from official quarters
that the extremist movement is Pun-
jab was no longer centrally directed.
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Till June, 1984 the situation was
that the extremists were spread all
over Punjab, that they were being
guided centrally from within the
precincts of the Golden Temple. It
was said that the Governmeny was
aware that all this was cosling the
country dearly, but they had certain
constraints because the extremists
indulged in acts of violence, killed
someone and before they coulgq be
apprehended, they would take refuge
inside some religious place or some
gurudwara and so escape arrests. The
Government policy at that time was
that they would not enter any guru-
dwara. But after June, 1984, the im-
pression that the country got gra-
dually was that now those constraints
are no longer there and slowly this
extremism throughout the country is
being containeq and it is being
brought under control. Though not
completely eliminated, nevertheless it
is no longer of those serious distur-
bing dimensions as it was before
June, 1984,

Now, Madam Deputy Chairman, I
have before me a Times of India
clipping of 16th April which means
less than one month from this day.
The headline says: “Punjab fast rc-
turning to normal”. Mr. K. S. Dhillon
who ig the Director-General of the
Punjab Police, addressed a press con-
ference in which he gave statistics
ang figures to show how the extre-
mists’ threat has been contained.
When a pressman said that there see-
med to be still a sense of insecurity
all over the State, his reply was
very curious. He said in reply to
the question. I am quoting from the
Times of India.

“Mr. Dhillon said that the feel-
ing of insecurity among the people
was due to some other factors and
also because of certain acts of vio-
lence and the way such violence is
presented in the newspapers.”

So, it means that if there is a
sense of insecurity in Punjap or else-
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where, it is because of the way in
which newspapers are publishing these
incidents of violence, it is these news-
paper reports which are creating a
sense of insecurity; otherwise, the
threat is under control.

Now, within less than one month,
we find ourselves face to face with
a situation in which, not in Punjab
but outside Punjab, righy under the
nose of the Central Government, on
one single day there are g series of
bomb blasts in which in two days
more than 80 innocent men, women
ang Children lost their lives. In-
cidentally, it strikes me that when
the first incident took place at about
7 o’clock on Friday, the 10th and
then there were a few more incidents
also-——if in the 9 o'clock A.IR.
bulletin on that nigh{ and 11 o’clock
on that night or through the televi-
sion the people had been warned
that this is how the incidents have
taken place at various places and
transistors have been used to cover up
bombs and, therefore, you should be-
ware of it, a warning that was given
late, a warning which was published
in the newspapers next morning even
before it was officially given, perhaps
people would have been more care-
ful. The warning which was publi-
sheq in the newspapers next morn-
ing made many people go to their
-homes and keep the transistors out-
side which the children brought and
kept in the jhuggi. It happened in
Janakpuri at least where one such
child who had brought such a tran-
sistor, after reading in the newspa-
pers that transistor bombs are being
used, it immediately struck the father
that his child hag brought a bomb
yesterday night and it was still ly-
ing there. And then it was kept out-
side the jhuggi and the police was
informed. And an Army squad came
and it was defused. I hold that if on
that very night, on the 10th night
when several incidents had taken
place, the radio and the television had
been used effectively—it is effectively
used on so many other occasions for
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other less nobler purposes; this is
not the occasion for dwelling to that
if it had been used immediately
for that purpose and beople had been
warned, perhaps, at least 11
would have been saved. Not all. but

those 11 lives would have been saved.’

Most of them lost their lives that
night because they diq not know that
the transistors contained bombs,

M_adam Deputy Chairman, as 1 said
earlier, T started with this statement
by the Director-General of Police., I

- believe that one of the reasons why

this threat of extremism has acquired
the present gimensions ig our wrong
assessment of the extremist threat,
our wrong evaluation of the threat,
I do not propose to discuss the whole
gamut of Government’s Punjah po-

licy, T hold that the roots of extre- -

mism lie in that. Extremism was
unknown, terrorism was unknown to
Punjab till 1980. It is only after 1980
that terrorism grew in Punjab and
terrorism became the king of diaboli-
cal force that it is today. It is during
the last five years, This is not

the occasion and there is no time for’

going into all that—the rise of
Bhindranwale and what happened
thereafter, how for four years we

allowed the situation to drift. And
only in June, 1984 we took an action
which was a kind of exterme action.
Today, I would like to confine myself
to Government’s immediate handling
of the extremist problem. And there
I feel that we have somewhat erred
in our evaluation of the extremist
threat. Till a few days back it was
said that the incidents of violence
taking place for example, the murder
of my colleague in Chandigarh,
Manchanda or the murderous assault
on the Congress (I) General Secre-
tary, R. L. Bhatia. or such incidents
that have taken place are not central-
ly directed. They are the results of
some young men indulging in sporadic
activities of violence. This was the

lives

aa
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assessment officially given to us that
there is no central direction. and it
is sporadic. Now these 10th and 1ith
May incidents have forced the Gov-
ernment itself to admit that “the pat-
tern which has emerged conclusively
proves that a co-ordinated, well-

planned operation was launched to
terrorise the people”.

If our valuation has been wrong,
one reason has been that our intelli-
gence apparatus has failed miserably
completely. During the last one year
there have been three major failures
of the intelligence. Starting with June,
1984 jtself the operation in the Golden
Temple of Amritsar. This is not just
what I am saying; I woulg like to
quote no less a person than Lt.
General Sundarji, who in his first
meeting with the press, when he
narrated at length the kind of arms
that higs men, his jawans. had to
confront with said that we were taken
by surprise. When pressmen asked
him whether there was a failure of
intelligence. the General, Lt General
Sundarji, said the short reply is “Yes”.
Now this is the highest person in
charge of that operation admitting
that there was g failure of intelli-
gence, Subsequently, there are reports
that in the Political Committee of the
Cabinet which met shortly thereafter
the Prime Minister herself, Prime
Minister Mrs. Gandhi herself mention-
ed this, referred to this and said that
there should be steps, urgent steps,
taken to revamp the whole intelli-
gence set up and ensure that some-
thing of this kind does not take place.
What happened thereafter was that a
high level joint CBI, IB team was
constituted to investigate all aspects
of terrorist concentration in the
Golden Temple Complex, including
the stockpile of arms recovered from
there following the Army action, The
team was headed by Mr. EM. Reni-
son, Additional Director in the CBI
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and it included senior intelligence offi-
cials in the Army, the BSF, the In-
telligence Bureau, the CBI and the
Punjab Poilce and its purpose was to
find out all that had happened and
how it had happened. Now, the Home
Minister is here. This House would
like to know what were the con-
clusions drawn by this high Ievel
intelligence team. What were the
recommendations made by the team
in order to see that there is no fur-
ther failure at the level of intelli-
gence. How had it been implement-
ed? 1 think that intelligence failure
is the biggest single factor which is
responsible for extremists and ter-
rorists being able to act with such
impunity, Very often. it appearg to
us that they know more about us
and about our Government and
about our police than we know
about them. And, this is a continuing
failure. We failed in June, 1984, We
again failed in October, 1984, Which
was another monumental failure,
when the country’s Prime Minister
was shot in her own residence by
her own security guards.

The country lost its Prime Mini-
ster and the major reason being a
failure, a gross failure at the level of
intelligence. That was another war-
ning for us to see that all the short-
comings, all the lacunae -all the
lapses are corrected and we are able
to deal with this threat in an effec-
tive manner. Obviously, we have not
been able to do it.

Now, there is a plethora of reports,
and some of those reports, on the
face of it, are very fantastic, Going
through opress clippings, I saw a
February report of the Hindustan
Times in which it is saig that 3000
people have infiltrated from across
Fakistan border into India; some of
them have been apprehended; some
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of them have peen kept in the red
fort, some interrogated Then I have
read a report only yesterday in ihe
Statesman and about which I think
the Home Minister should set at rest
all doubts. The Statesman of yester-
- day says that Punjab authorities had
informed Delhi that a number of
terrorists had come to Delhi and they
were planning a kind of massive
operation, that they suspected that
it might be an attack on prominent
people in public life, or other indi-
viduals, and it turned out to be
something of this nature synchronous
blasting of bombs. Another report
appearing this morning in the Jana-
sattg refers of infiltration of about
50 terrorists some time towards the
end of April from across Jaisalmer
border, from Pakistan through Jaisal-
mer, and there are several things
mentioned in that. And there 1s a yet
another report quoting-—and Mr.
R, L. Bhatia saying that 26 terrorists
have crossed the border near Amrit-
sar and come from that side and
they intend to indulge in terrorists
activity. I hold that it is in the
interest of internal security ang il is
in the interest of foreign policy also
that official spokesmen, very responsi-
ble spokesmen should not talk about
foreign powers lightly, I hold that if
this is true that Pakistan has been
training extremists  training terro-
rists, then all these friendly noises
with Fakistan should stop. Pakistan
should be told in no uncertain terms
that this is an unfriendly act; we
cannot tolerate if, if this is true. I
say, if thig is true, because I do not
know, I suspect that Pakistan may
be having a hand in this, meddling
in this. But what strikes met is the
double approach by the Government
of India. It talks very casually
ang at length during elections about
Pakistan’s hand but that does not
seem to affect our relationship with
Pakistan It is not a small matter—
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encouraging or arming or providing
arms or providing training to terro-
rists, who are frankly indulging in
an act of treachery and tireason;
nothing less. This cannot be taken
lightly. So if this is true that 50 peo-
ple have crossed over—or even if 10
have crossed over—and come from

there, our reaction should be really
commensurate with the act. We
should not confine ourselves merely
to criticising Fakistan here in
Parliament or publicly and letting it
go. No, as I said, it is an unfriendly

act and the response should be
accordingly.

SHRI RAMANAND YADAYV
(Bihar): What about America?

SHRI LAL K. ADVANI: America
or any power, it is the same thing
though I do hold that in America there
are various lobbies and those lobbies—
everyone of them—try to function in

its own way. We are more con-
cerned with the Governmen..
thing happening in Pakistan is not

the work of a lobby; anything hap-
pening in Pakistan cannot happen
unless it has the support of
Pakistan Government. Therefore, it
is much more important. Things
can happen in America which may
not have the approval of the Ameri-
can Government, Things have
happened outside America also,
without the approval of the
American Government, But if any-
thing happens with the approval of
the American Government, our res-

ponse should be the same,.

As I said, internal security as well
as foreign policy demand that our
approach in this regard should be
clear. It should be totally insulated
from considerations of politcal advan-
tage, electoral advantage, totally insu-
lated, should have nothing to do with
it, absolutely. As I said, in the case of
the assassination of Mrs, Gandhi, it
was the second failure. This is the
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third failure. In this case, on this
occasion, let the Home Minister take
us into confidence. What was the
information in the possession of the
Government? What did it do in pur-
suance of this information? Did it
take any steps?

Now, two bombs were kept out-
side the gates of Parliament House.
For the last six months or eight
months—certainly, for the last six
months, after the tragic assassination
of the Prime Minister, Mrs. Gandhi—
the security arrangemecnts inside
Parliament House have been tighten-
ed, very much tightened, so much so
it causes inconvenience to everybody,
including Members of Fariament, But
this is part of the requirements of
the situation and everybody has re-
conciled himself to this, But despite
all this. twog bombs have bheen placed
here also. What kind of bombs were
they? Were they the same transistor
bombs? Or, were they bombs of a
different nature? How did it happen?
What were the securitymen doing at
that time? What action has  been
taken in this regard? In so many
places, this has taken place, But not
in a single case, have we beep able
to apprehend any person on the spot,
red-handed. Reports in the news-
papers today, does bring some satis-
faction. It is claimed that there has
been a breakthrough. A lawyer has
been arrested, His name is given as
one Kariar Singh, I do not know
who he is. He lives in Patel Nagar.
1 am told, it was on the recommen-
dation of the ruling party that he
became an Oath Commissioner . .

AN HON. MEMBER: A notary.

~ ey

SHRI LAL K. ADVANI: A notary.
I am told. . (Interruptions)

st TR qEF . TH T TAARE
F e qAAT TG E |
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It was your regime which spoiled
the intelligence organisation,

SHRI LAL K. ADVANI: 1 am
told, a prominent  Congress |
leader, one Mr. Raj Kumar Kohli,
has been very close to him, He
has been his supporter. 1 do
not know. But I expect the Home
Minister to come out with full facts.
because, I am told today also, a raid
on his house has revealed a hecavy
cache of dynamite. This is thc latest
position. Yesterdav’s search was in-
complete. why, I do not know.
Otherwise, they should have been to
discover the dynamite yesterday
itself,  Perhaps, if this arrest has
taken place and this has given us a
breakthrough, credit goes to the
'neighbou‘r .

AN HON. MEMBER: A congress-
man.

SHRI LAL K, ADVANI: If he is
a Congressman, I am still more
satisfied. Perhaps, credit also goes
to the fact that Kartar Singh was
using a cordless telephone. The use
of cordless telephone has helped the
country in a very big way, (Inter-
ruption) Ag I said, the first factor is,
wrong evaluation of the extremist
threat. The second factoy is, poor in-
telligence. The third factor is, poorer
law enforcement. Poorer law enfor-
cement. This is the third factor.
because, if there are ten cases of
crimes, ten murders I can under-
stand, three or four getting away. But
five or six have to be arrested and
if we are able to arrest five or six,
book them. this is the biggest deter-
rent against extremism, against this
kind of violence. If these terrorists
have been absolutely care-free it is
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because, for the last several months, l

not to say of the earlier years, they
have been acting without

concern
for the law-enforcing authorities.
And getting away with it, Convic-
tion is still more difficult because

caonviction needs evidence which is
not easy to procure. Therefore our
efficacy against this threat depends
upon the efficiency of the law en-
forcement machinery, Unfortunately,
today it is not at al] efficient. Punjab
no doubt is a different case, There
the police includes elements which
are mixed up with these extremists
and they have to be cleansed com-
pletely.

AN HON. MEMBER. That
pened during the Coalition.

SHRI LAL K, £ ADVANI: I would
like to know from the Home Minister
as to why through this kind of la-
cuna, this kind of deficiency, this
kind of shortcoming and inherent
weaknesg of the police force is not
there in Delhi, why then have the
bomb blasts that took place 1-1|2
years back in Delhi are yet remained
untraced? Why? What has happened
in that regard? Have wec been able
to trace the people who threw the
bombs? At that time it was hand-
grenades; now it is more sophisticat-
ed. As I said in the morning, these
acts of violence that had taken place
on the 10th and 11th reveal a greater
sophistication, a sounder organisa-
tion and a more determined direc-
tion, What has happened in the case
of earlier Shahdara blasts which took
place 1-1|2 years back, I would like
to know. Because we failed to book
them, therefore they feel encouraged
in Delhi,

hap-

One of the reasons for the weak-
nesses in Delhi I hold, is the continu-
ing change of Heads of police. Qver
the last 5 years, we have perhaps

-
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had five Police Commissioners, start-
then we
had Mr. Bajrang Lal then we had
Mr, Tandon, then we had Mr. Jog
for a brief while and now Mr.
Robeige is about to take gver. So we
had 5 Commissioners of Police in five
years. And of course four -Home
Ministers also, We had Giani Zail
Singh Ji, then subsequently Mr, Sethi

and then Mr, Narasimha Rao and
now Mr. Chavan, Some of these
things may be inevitable, I under-
stand that. For example Mr  Jog's

personal problem, I am aware of it.
But as I said the other day, Jog
should not have been brought here
at the outset, Adhocism also hurts
the administration. But in other cases
apart from Mr Jog there has been
no justification. It has been very
many timeg on the basis of political
whims and fancies whether a cer-
tajn officer js liked by those in autho-
rity or not, These constant changes
have also weakened the Delhi Folice.

I would conclude, Madam, If it is
true that there has been infiltration
from across the Pakistan border and
people have been coming in, what
are we thinking in that regard. Are
we going to and can we afford to, in
the present situation, let the border
remain as porous ag it is? Gurdaspur
particularly is very vulnerable, Then
the entire Rajasthan border is very
vulnerable. It ig no doubt very diffi-
cult; I know there are difficulties.
Just ag difficulties on the FEastern
frontier have created problems for
us which have made us decide for-
mally to set up a barbed wire fenc-
ing all along the line, why not think
right now what can be done to see
that this porous border becomes less
porous? In Kashmir we have made
it imperative for every one living on
the horder to have an identity card.
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Why can’t we have identify cards
here also in these areas? In fact it
would be good for us to have identi-
ty cards ‘in the whole country for
every citizen and not in the border
areas only, I have already demanded
that the intelligence system should
be revamped urgently, In that con-
text T would like to know from the
Home Minister what were the recom-
mendations made by the Committee
that you had set up. The core prob-
lem we have to address ourselves to
in Punjab is this, In Funjab, let us
be clear in our minds, today the
situation is not such that if we de-
cide about Chandigarh, if we decide
about the river waters, this problem
of terrorism is going to be defused;
no, Maybe two years back it was so,
but not today. Therefore, there is no
meaning in waiting for, say, what is
going to happen in the 17th meeting.
Now of course the meeting has been
called off, I belive that the first actions
and ulterances of the Akali leaders,
after their release, have contributed to
the strengthening of the extremist
ethos. I hold that Mr. Longowal com-
mitted a big mistake, which did
great damage to the entire situation,
when he called upon Mr. Joginder
Singh to seek his blessings or sought
his infervention to create unity in
the panth. I hold that Mr, Gurcharan
Singh Tohra made a very unwise de-
claration when he said that the Sikh
community will pull down the Akal
Takht and rebuild it. Though I don’t
think that when they have resigned
today, they are fleeing away from
the scene. I do not believe it. I be-
lieve they are protesting against
what has happened, but this is a se-
cond thought. Even though it is a
second thought, I welcome it, But I
hold that the entire country, includ-
ing the Sikh community, has to take
up an uncompromising stand against
these extremists, The Prime Minister
had said the other day, “Till now
we have been pursuing a soft policy.
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We can also have a hard pvolicy; we
can have a strong line.” I believe
that so far as these terrorists are
concerned, therc is no question of
oscillating between a goft policy and
a hard policy, We should always be
firm, unswerving and unhesitating.
It is only in respect of the political
demands or political issues that the
Government’s response should always
be reasonable, So far as these ter-
rorists are concerned, their objective
is clear, Let us have no illusions
about it. Their goal is Khalistan and
nothing else and their method of
achieving it is to create a sense of
panic all over the country, wherever
they can and, furthermore, to try to
provoke Hindu-Sikh riots, After all,
the core problem in the country is
that the Hindu in Punjab feels in-
secure, the Sikh outside Punjab feels
insecure, and if these riots can be
provoked, then there might be an
influx from Punjab, Hindug coming
over here and Sikhs going into Pun-
jab, This would get them closer to
Khalistan,

THE DEPUTY CHAIRMAN: Mr.
Advani, please conclude. We have
only 2-1]2 hours and there are a lot
of speakers,

SHRI LAL 1. ADVANIL: My last
request would be: I think the time hag
come when the Akali leaders—I am
not talking of the leaders of the ed-
hoe committee; I am talking of Mr.
Longowal who was the President till
now, or the SGPC Chairman or
those who have anything to do with
the Granthis—exert to have a hukam-
nama issued. They have been issu-
ing hukamnamags in respect of all
kinds of things, declaring so and so
as tankhayia. But ¥t them have a
hukamnama issued against violence,
against torrorism and say that any-
one who kills innocent citizens is not
a Qikh and he cannot call himself a
Sikh,
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With these words, Madam, I am
gratefu] lo you for allowing the House
an early opportunity to discusg this
important matter,

SHRI PRANAB MUKHERJEE
(Gujarat): Madam Deputy Chair-
man, I share the anguish of the whole
House over the recent developments.
While making obscrvations on the
statement made by the Home Minis-
ter, my mind goes back to the days
when we discussed on the floor of
this House and tried to find, a poli-
tical solution to the problem. There
is no doubt that during the delibera-
tions, many new points cmerged
which the Government took intp ac-
eeunt and trieq to act upon. I also
had the same expectations from my
distinguished colleague, Shri Advani,
when he made his observations But,
I am a little disappointed. Is it
merely the problem of {fatlure  of
intellgence? Is 1t merely the pro-
blem of wrong evaluation of the si-
tuation? Is it merely a problem ari-
smng oui{ of poor law enforcement
machinery? The growth of terrorism
and its dimension, which has taken
place in this country today-—can we
simply say that if we can improve
out intelligence apparatus, if we can
improve our law enforcement machi-
nery, and if we can make the correct
evaluation of the situation, we will
be able to tackle the problem of ter-
rorism? Perhaps, Madam Deputy
Chairman, we are oversimplifying the
problem, Had it been so, in many
countries the problem of terrorism
could have been tackled. In England,
the problem of terrorism would not
. have continued for more than one-
and a half decades. Therefore, this
is not merely the question of lapses
in the administrative machinery here
ang there.

While making This observations.
Shri Advani quoted one police officer.
I am not disputing that statement.
From Prime Minister to Home Minis-
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ter, I have never heard from any-
body in the Government that they

have accepted the position that every-

thing is normal in Punjab or that
normalcy has already set in. Had
it been so, there was ng necessity

of initiating certain steps which the
Government has taken recently. It
has been welcomed by this House.
Even when incidents were taking
place or rather the situation was un-
folding, the Prime Minister reminded
us on the floor of this very House
in the earlier part of this month, to
watch the situation carefully and to
maintain fortitude.

To my mind, a situation hag arisen
where 1 entirely agrec with Mr Ad-
vani that it is not merely the pro-
blem of certain  demands—economic
or political. Mr Advani also said that
this problem was there from the be-
ginning, and had some of the issues
raised by Shiromani Akali Dal been
sorted out in 1982 or 1983—the pro-
blem of terrorism would not have
taken this dimension. I disagree with
him.

I hag a very small role, ag a small
actor in the Punjab drama, as a
member of the earstwile Govern-
ment when I took part in a number
of discussions, formal., informal bhi-
partite and tripartite. Just now I
cannot divulge all these things. The
impression which I had, there was no
intention to solve the problem. We
shall have to accept the fact. We
shall have to call a tpade a spade.
Now, a time has come.

Madam, Deputy Chairman, I will
mention just one incident. It was on
the 15th February, when we were
having a tripartite meeting—on that
particular day of the Hindu Suraksha
Samithi—I am talking of the 15th
February, 1984—on the 14th we had
a meeting and on the 15th we had
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-tripartite meeting—All these things
are there in the while Paper:
If somebody has any doubt, he
.can verify these factg from it
there at the instance of one Opposi-
tion member, who was also a Mem-
ber of this House, I suggested that
le{ us adjourn the meeting because
the Akali leaders who were partici-
- pating in the discussions hag pointed
‘out that they would like to go back
to Punjab, try to restore normaley
bring back the situation to normalcy
so that the people do hnot feel that
when Punjab is burning they are
away from Punjab ..they would likz
to be with the people, try to make
the r contribution in easing the situa-
tion and then they will come back and
stary negotiations I suggested that
if the suggestion comes from the Go-
vernment it would be misunderstood;
let it come from them and the Govern-
ment would readily respond. The
Home Minister readily respondeg to
find in the newspapers: “The tweo
days’ meetings were infructous; there-
fore, there is no need of going back
again”. All these are parts of history.
I am not going to dig it to score a
point  But what I want o emphasise
is that from the very beginning, there
was a tendency to see that a politi-
cal settlement at the negotiating table
is not arrived at. And the same thing
is happening just now. When the
Government has taken certain initia-
tives, rather I would say when the
Government has gone a few steps
forwarq of its own, and an atmos-
phere was being created, attempts
are heing made to frustrate that ini-
tiative. Therefore. if we feel that
merely by taking certain administra-
tive measures. we will be able to meet
the situation. I am afraid we won’t.
This is the area where we shall have
to make our own contribution. And
we can make our contribution if all
the political parties, if all the saner
sections of the entire nation, come
forward. A time has come when the
terrorists are to be politically isola-
ted and public opinion is to be built
up that this country is not going to
tolerate this nonsense. The system
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which we have built up over a
period of years, for which many of
us, many of our forefathers had te
make the supreme sacrifice, cannot
simply be allowed to be destroyed.
Those institutions cannot be allowed
to crumble down just because a few
hundred people have their hands on
guns. And they cannot dictate a
situation where the whole system
would collapse like a pack of cards.
It is not merely a question of whether
some amount of water would be given
to Punjab or Haryana. whether
some territorial readjustment  will
take place between these {wo States.
Much larger issues are involved—
whether our system can accommodate
dictation at the point of gun or not.
No democracy can survive then.
Madam Deputy Chairman, this is the
situation in which we are to under-
stand and try to fing out a solution.

I have no first-hand experiences
but the reports which we are getting
show that what was not there even
in the earlier years. up to 1981, 1982,
1983, has now started—an all-pervad-
ing panic. some sort of an uncer-
tainty. On the floor of this House,
we had discussed it and we were
happy to point out that despite these
things there, the economic activities
of Punjab were not damaged to that
extent. But today it is no longer
true. The whole community is go-
ing to suffer ang it is going to have
its cascading effect on the entire
body politic. Therefore, my sugges-
tion to the Government would be
this. And it is not only to the Go-
vernment, It is not merely the
job of the Government, I do not
think that there is any instrument by
which you can switch on or switch of
terrorism, whoever be the Home Minis-
ter. If Mr. Advani occupies the office of
Mr, S. B. Chavan, T do not know if he
will have any instrument by which he
can switch on or switch off terroism. By
switching on, we can have light and by
switching off, we will have darkness. But
there is no mechanism of switching on
and switching off to tackle the problem
of terrorism. The problem of terrorism
is to be tackled politically, by isolating.

- o
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them, by withdrawing the political or
other type of respectability,. The whols
problem of the Punjab situation is thate
it may sound a little strong, but we shall
have to say it--unless we tell very clearly
that the political system and the religious
system in this country cannot go together,
we cannot tackle the problem. Religion and
politics have been mixed and interwovea
so much that our secular system cannot
accept that situation. I would not like
to say anything which can aggravate the
situation, but we shall have to keep it at
the back of our mind. I agree with some
of the suggestions which are coming out.
This is really a aow developmiend, rather
a welcome development, that all cross
sections of Sikh leadership have come
forward and condemned the type of ter-
rorist activities which are taking place.
We shall also keep in mind what she
had said in her broadcast on 2nd June to
the nation after the Bluestar Operation,
that this is not a situation to rejoice, this
is a sitwation when all of us should feel
sad because the Government was forced to
take a decision .of that type. We should
all rise to the occasion, all of us combined,
all of us united and united not merely
for tackling the problem of whether the
intelligence system has improved or not—
that is secondary and one can argue it.
It is true the intelligence to a certain
extent is not as effective as it is desir-
able. But there are reasons. T do not
want to go into that political aspect now.
What we built up in this country over
a period of years, the whole thing s
totally demolished. When you expose the
system to an open public inquiry in the
name of purifying the administration,
every action has its own and equally
opposite reaction. What was built up in
the 50s, 60s, 70s, a perfect intelligence
system, the whole fabric, was totally de-
molished in the later part of 70s when
an attempt was made to purify the admi-
nistration; in the name of administrative
excesses an entire system was exposed to
public scrutiny, to the glare of public
scrutiny. That is the story. T am not
going to reopen. But once demolished, it
takes time to rebnild it. T know becaunse
T had the privilege of working before 77,
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after 77 in the Government of India and
I myself found how difficult it was when
I wanted to find out why it happened.
The answer was simple. Something hap-
pened between these periods, for two or
three years, which destroyed, to some
extent, the morale of the civil service,
the morale of the intelligence system and
it took time, the country had to pay a
heavy price. 1 agree with Mr, Advani,
the country had to pay a heavy price in
the first week of June and again on 31st
October, and we should not pay any more-
price, but we will have to pay. It is
vot merely the question of how to tuckle
a few terrorists here and there; the gues-
tion is whether the system is going to-
survive, whether our collective wisdom,
the collective will, the democratic systcm,
to live and let live, to allow others' views
to come forward, to allow hundred sc-
hools of thought, whether our democratic:
system which we have chosen, how we
respond to it. would depend not mcrely
on the administrative efficiency of the
Government, will depend not merely on
how we improve our law enforcing mac-
hinery or how we improve our inte!li-
gence syvstem, but will depend on how the
entire political system responds to that
system. If we can respond in the right
earnest way. in the proper manner, the
system will be saved, the countrv will
be saved: otherwise we are facing the-
challenges and we shall be in a very diffi-
cult situation One thing more T would
likze to point out. As they have started
doing, particularly the Akali leadership.
they will also have to think: it is true
every religion has its own lessons. Tt may
be difficult for them to totally divorce
from their religious aspects, But at the
same time they will have to bear in
mind thev were in administration, they
were in Government, they rtuled both
Hindus ard Sikhs, they will have to bear
in mnd for their own sake for their own
interest. that they cannot allow to create
a situation where a section of the vast
majority would feel uncertain, would have
doubts about their bona-fides they should
come forward and  they should  assert

themselves. This is not merely a tesat
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for the Government administra-
5 P. Me tive machinery, but this is also

a test for them and much would
depend on how they respond, on how they
react, to the situation. So far as we are
concerned, the Congress (I) Party, defi-
nitely, will stand by them, will stand by
them not for any political manoeuvring,
will stand by them not for any political
adjustment, will stand by them not to
have some short-term gains, but will stand
by them in asserting their leadership to
get rid of this extremism. This is basi-
cally their internal matter and they have
to tackle it and we have nothing to say.
But, at the same time, it is to be noted
that if the leadership of that party goes
to that section which is more vocal, it
is not going to improve the situation.

With these words, Madam, I do hope
that it would be possible for us to con-
tribute, not to finding faults here and
there, but to creating a situation, creating
a climate, in which it would be possi-
ble for us not merely to tackle the prob-
lem of terrorism, but also to build up
a strong public opinion on account of
which they will feel isolated. Thank you,
Madam.

THE DEPUTY CHAIRMAN: Yes, Mr.
Mohanan.

SHRI K. MOHANAN (Kerala): Madam
Deputy Chairman, it was a shocking ex-
perience to the entire country and the en-
tire peace-loving people of this country
to see tht monstrous and indiscriminate
killing of innocent people in Delhi and
the neighbouring States by a group of
terrorists on Friday night and Saturday
last. Tt was crystal-clear that this was a
deliberate attempt on the part of the anti-
social and the divisive forces with the help
of the neighbouring enemies and their
imperialist bosses. It was also a deliberate
attempt to provoke the people to act on
communal lines, to whip up hatred and
violence among the people and to delibe-
rately erode the sense of nationalism and
unity among the people.

Madam, those treacherous elements are
going under the pretext of acting as the

§
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saviours of a particular community, that s,
the Sikh community. But, really speaking,
these people are anti-nationals and they
cannot ‘protect the Sikh community thro-
ugh this type of terrorist activities and
killing of innocent people. But they
themselves are doing all kinds of harm to -,
the very same community whose protec- -
tors and saviours they claim themselves to
be.

by Minister

Madam, we know the Sikh community
and their leaders and their respected
Gurus. They all fought valiantly against .
our enemies and they sacrificed their lives
and they are now our respected martyrs,
they are the respected leaders of all sec-
tions of this country. But, claiming to be
the followers of these respected Gurus and
these martyrs, these people are playing
into the hands of the enemies of the very
same Gurus and martyrs whose followers
they claim to be. Therefore, they cannot
claim, these terrorists canpot claim, that
they are the protectors or the saviours of
the Sikh community,

Madam, T am happy to note that a
number of prominent Sikh leaders have
now come forward to condemn openly and
unequivocally these terrorist activities of a
group of people. But, at the same time, I
am sorry to note that even now some
prominent Akali leaders are vacillating.
Even now they are not there to come out
with a strong condemnation against the
dastardly killing of innocent people in
Delhi and other places. Of course, this
stand of the Akali leaders, at least a
section of the Akali leaders, gave encou~
ragement to these secessionist, divisive for-
ces. So these Akali leaders cannot absolve
from the responsibility until they are con-
demning unequivocally this type of ter-
roism. Madam, not only that. My im-
pression is that they themaselves go into
the trap of these extremists and humiliated.
They themselves are now the prisoners of
their own people. I would like to tell
the Akali leaders that their calculation and
their tactics have misfired, and T request
them at least at this juncture to come
out with a bold stand and to condemnm
these violent activities and to try to co-
operate with other forces to maintain peace

and commupal harmony in this country,”
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to defend the unity and inlégrity of this
country. Otherwise nobody will be there
to support them.

Madam, now let us look into the other
side, that is, the responsibilty of the Gov-
ernment. The argument put forward by
the esteemed Member Pranabji regarding
the failure of the intelligence agency in
this country was quite and an amusing one.
He put all the blame on a non-Congress
regime for nearly 27 months, and very
gleverly tried to run away from the fac-
tual position. We cannot take this issue
on such political considerations and dis-
cuss it at this juncture. I know, many
Members from this side may &iso be abie
to retort. But this is not the time. But
the way you have put forward your argu-
ment was — I cannot use too strong words
-——an amusing one.

Regarding the attitude of the Govern-
ment towards the terrorists, my feeling i3
that from the very beginning you wers
in the wrong. In 1981, after the dastardly
assassination of Lala Jagat Narain, your
police asked the culprit to fix a date for
his arrest. From the very beginning, from
thag day, at that time, you were trying
to lure the terrorists and isolate the
Akalj leadership on political motive and
political grounds. You were not prepared
for a settlement on political grounds ,but
at the same time you lured the secessio-
nists by extending this type of support
and encoura~cment to them. That is my
charge. But T am not going into the
details, because this is not the time to
discuss all  these things. Even though
Pranabji referred to those things, yet I
am not going into the details at this junc-
ture. But then we are discussing the in-
telligence organisation. What is the safety,
what is the guarantee for the safety and
security, of this country itself? You have
a large contingent of army. You have 2a
well equipped navy and air force. But of
what use are these forces when a hand-
full of trained people from other countries
or their agents inside our country can do
anything and can commit any Xind of

act under the very nose of the Adminis-

tration, even in this capital city of this
great country.  Where is the guarantee?
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(Time Bell rings). Before the Blue Sftar
Operation, they were having sophisticated
arms in the Golden Temple. After the
Blue Star Operation, our Intelligence faii-
ed to protect the life of our Prime Mia-
ister. Now again Delhi, the capital city
of India, became a death trap. Is it a
fact? What is the protection to the com-
meon people, innocent people? Let us for-
get about ourselves. We are responsible to
give them protection. What is the gnaran-
tee? I would like to know from the
Home Minister., You cannot run away
from it. (Time Bell Rings). 1 will finish
within two minutes: '

Although T have my strong views about
Government’s failure, I cannot subscribe
to the argument from certain quarters, es-
pecially from some supposed-to-be-respon-
sible national press, that the generous af-
titnde shown by the Government to solve
the Punjab problem in a peaceful man-
ner and a series of action on the part of
the Government including the release of
some Akali leaders and followers and or-
dering an enquiry into the Delhi riots are
responsible for this immediate spurt of
violence on the part of the terrorists. T
cannot agree with that argument. I am
still for it. We are not negotiating with
the terrorists. We are negotiating with the
people of Punjab on poliical grounds. So,
we will have to create such an atmosphere
in order to isolate these people on poliiical
grounds. We have our experience of fac-
ing the terrorists on political grounds.
More than 13000 of my party comrades
were butchered by the Naxalites in West
Bengal. But we fought back, not with
guns, but with political will and political
courage. (Inrerruptions)

SHRT SANKAR PRASAD MITRA
(West Bengal): Not your party peopie
alone, but others also. .

SHRI K. MOHANAN: T would like to
ask the ruling party and the Government
whether they are prepared to come for-
ward, go to the villages and tell the
peopl about it. Only through political
exposure and isolation we can contain it.
At the same time, yov cannot run away
from your responsibilities. We have to
strengthen our law and order system and
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especially our intelligence system. You
cannot run away from it. (Time Bell rings)
Madam, in this regard, today’s papers
reported that there was a breakthrough and
the police have arrested more than 100
persons on suspicion. Some localities
were also mentioned. I would like to
know what were the results of this search
and arrests. Was any foreign citizen ar-
rested or apprehended? I would like to
know it from the Home Minister. In the
end, Madam, I would like to reiterate that
it is dangerous and it will not be fair
to equate the political demands and the
terrorist activities. When we are taking a
lenient attitude to solve the problem in a
peaceful manner, it does not mean that we
have a soft corner towards these terro-
rists. Always you are saying stern action
against these terrorists. But against whom
you are taking this? You have completely
failed to find out from where these activi-
ties are being monitored. So, first stren-
gthen the political campaign to isolate
these terrorists. Secondly, strengthen the
law and order system, especially the 1n-
telligence agency.

With these words, Madam, I concluda.

'"HE DEPUTY CHAIRMAN: Now the
Prime Minister.
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SHRI R. MOHANARANGAM (Tamil
Nadu): Madam Deputy Chairman, for the
past two days, unwanted and unexpected
things have happened in the capital. There
have been a spate of bomb explosions in
Delhi and in some of the nvigh-
bouring States. More than 80 people have
been killed, more than 40 have been
severely injured and thousands of persons
have been arrested. The police are nter-
sogating them. Madam, | do not consider
this as a political jssue. If anybody comes
up and says that ali these things are due
to lack of intelligence, or, due to the failure
of the intelligence agencies, I strongly op-
poes it for the main reason that our Prime
Minister has been having, for the last one
and a half months, discussions with the
leaders of the opposition parties, as to
what exactly we should do to suppress
these elements and to solve this problem.
In my eight years experience as a Parlia-
mentarian, never have I secen a Prime
Minister calling the leaders jof the op-
position parties periodically and discuss-
ing with them, as to how we should solve
this problem. Qur Prime Minister, Mr.
Rajiv Gandhi, has taken this step of calling
the leaders of the opposition parties, in-
cluding our Party, even though we do not
have any branch here. He held discussions
with us and asked for our opinion. That
is why, Madam, I say, 1 do not consider
this as a political issue. T would like to
remind the House here that I belong to a
party which opposed the Congress Party
for the past thirty years. No other party
opposed the Congress Party, as we have
done, the Dravidian Party. We have op-
posed his grand father, when he was the
Prime Minister. I led a procession of col-
lege students in my college days. Lakhs and
lakhs of people gathered at the airport and
showed black flags. The result was, we re-
ceived lathi-charges. Not even a single day
passed without our opposing and attack-
ing the Congress Party. For the last 25—30
years, our party was the only party in
Tamil Nadu which opposed the ruling party
and after 1967, the Congress Party has not
been in a position to come to power in
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Tamil Nadu. As I said, Madam, 1 do not
consider this as a political issue, when we
fought for a political cause, when we
fought against the imposition of Hindy,
there was no bomb blasts like this, We
Just convened meetings, we took out pr-
ocessions. We observed fast. But we have
not done any such thing as these pecople
have done new. That is why, I say, chis is
not a political issue. If jt is a political is-
sue, they should have organised peaceful,
agitations, they should have observed rast,
Madam, we conducted peaceful agitation
when we wanted Devikulam and Peermedu
from Kerala. We conducted peaceful agit-
ation when we wanted Tirutani from
Andhra Pradesh. These were all political
issues, If this is a political issue, I do not
Know why they have induleed in these
bomb blasts. 1 fully endorse what Mr.
Advani has pointed out, that this is not
an issue of just giving Chandigarh to
Punjab. This is not an issue of just pro-
per distribution of river waters. They
want Khalistan. they want Punjab 10 be
separated from India. I say, from the
lofty peaks of Mount Himalayas to the -
sacred shores of Kanyakumari, all people
are one. We have provided in our Con-
stitution, only for single citizenship and
not dual citizenship as they have in the-
U.S.A. If anybody asks me, I would
say ‘1 am a citizen of India’. [ will
never say ‘1 am a citizen of Tamil
Nadu’. That is why, Madam, if any piecs
of land is going out of our hand, we
will be the first persons to say that Gov-
ernment of India is not responsible, we
the people of India are responsible and
we should take up the responsibility to
protect all these things. The Home Minis-
ter has stated that the consequences will
be very serious if at all they continue
like this. The army was called out for
patrolling the sensitive areas and the city
police launched a vigorous drive to nab
the terrorists. Ex-gratia payment was also
announced. I would like to suggest two
or three things. The Prime Minister has
called an all-party meeting of Opposition
leaders and he has already intimated that
he is going to speak to them on 18th
next. I do not know whether he is going
to invite all the Opposition leaders te
discuss things to solve this problem. Aboug
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one thing I am quite clear. Whatever
may be the reason, because of the ter-
rorist activities if we show leniency, in
each and every State so many extremists
will come forward with their petty prob-
leme. So we should not listen ,as Mr.
Mukherjee has pointed out, to all these
things. These are small matters. Thoese
extremists with the help of so many, with
the help of the central agency have
started all this. They have been putting
transistors at different places thereby creat-
ing an attraction for the people to grab
those transistors and et killed. As a
result of this, more than hundred persons
have been killed. In my opinion we
should listen carefully what our Sikh lea-
ders say and we have to discuss with
them and solve this problem.

With these words, Madam, I conclude.

SHRI P. SHIV SHANKER (Gujarat):
Madam Deputy Chairman, the statement
of the Minister of State for Home, read
simply, only deals with the explosions that
have taken place, the steps that have
been taken by the Government and the
resolve of the Government to deal with
the situation. The  statement primarily
deals with the explosions. But if these
acts were in isolation, perhaps this de-
bate would not have assumed the impor-
tonce that it has. It has its genesis and
that is where all of us are concerned.
But while we debate on this issue, one
redeeming feature seems to be that all of
us are trying to rise above the party level.
There is no doubt that in the process some-
times unconsciously we pass remarks. I
will call it unconsciously because some
passing remarks are bound to be there
which are directed either against the ad-
ministration or against the prevailing at:
mosphere. But what concerns me more
is, at no point of time the Indian demo-
cracy had passed through the strain  as
it is passing through at the present junc-
ture. In my view, the Indian democracy
and the Constitution and its working are
put to test after the Independence for the
first time. The ethos and values of sccular-
ism and democracy are in  danger.
And that is why it is &  matter
of anxiety and jt is here perhaps that
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all of us will have to rise above the.
party instincts in order to save the ethos

and values which have not only been en-

shrined in the Constitution but for which

our elders have given the supreme sacri-

fice. An infinitesimal minority of misguid-

ed youth, in a minority, are now seoke

ing to hold the society to ransom. It

is this which has to be focused in the

proper perspective. It is no doubt true

that the Akali Party—the leaders of the
Akali Party and the members of  Akali

Party — subconsciously, either by

keeping quiet or by omission aod

commission, have given an impression that

they have, indirectly, supported the actions

of the extremists. I say this because, at

the appropriate time they have not been
able to pick up or summon enough cou-

rage in order to fight out the nefarious
tendencies of these extremists. [ would

have expected that keeping in view the -
traditions of the great Gurus, the leaders

of the Akali Party, by summoning cou-

rage, should have stood up against the ne-

farious activities of the extremists instead

of giving support overtly or covertiy.

This has totally changed the panorama,’
and the Indian democracy which consists

of multi-religious, multi-lingual, multi-

cthnic and multi-regional people has been

put to a very severe Lest.

I say with a little bit of anxiety, per-
haps mote, and with a little bit of am-
guish, that this particular minority, which
has been affluent as compared to the large-
segment of the society in this country,
should have failed in its duty in rising to
the occasion and meeting the challenges
of a few extremists who had been test~

, ing, or creating, problems of democracy

in this country itself. I am sorry to feel’
sometimes that the policies of this party
have led to a situation where, perhaps,
unless all of us join hands and try to
face them, it appears to be difficult to
meet the challenge that has been posed. Tt
is not a question of a narrow, freak,
political victory that any party would like
to seek in this matter. If you go into -
the genesis of the whole question, what
becomes apparent is that the Akali Party,
whenever it had been out of power, had-
raised some issue or the other in order te:
focus the aftention of the community te-
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* see that they get the political vantage at
the elections or even otherwise. It is this
,attitude with which they started the agita-
tion, the simple agitation on the question
of water and on the question of Chandi-
garh. Matters slipped out of their hands,
as a result of which today we are placed
in a situation of a big quandary.

I am only sorry to say that some of the
1hon, Members have made  observations
about the failure of the intelligence, In a
democracy like ours, where different seg-
ments of the people coming from different
regions—as I previously said of different
hues and colours are there, the system
could not be perfect. With 750  million
people, we have 750 million problems.
They have ta be tackled only with tact.
About the system of intelligence, T do not
say that it does not require improvement,

-but to say that it has failed is not reading
the realities in the proper perspective. We
are now councerned with the statement.
Here is a community where large number
of people, who as I said overtly or covertly
and often unconsciously, are frying to
keep themselves sullen. Now, you do not
expect the intelligence to come-forth of
such people. They are all segments of the

. people who are afraid of the extremists.
They would not like to give the correct in-
formation at the cost of their own lives.
‘Now, as regards the intelligence apparatus

- of the Government it will no doubt work

: on its own traditional way. In fact, I am
sorry I might raise a hornet’s nest. I have

. always felt that the institutions in this coun~

- try which are a legacy of the British impe-
rialism to us bave failed in our develoaing
system. I have always....
 SHRT NIRMAL CHATTERJEE: (West

' Bengal): You remind this to your own Go-
vernment.

. SHRI P. SHIV SHANKER: I have said
this as a Minister in the erstwhile Cabinet,
openly in this House, in the other House
and outside also.

[The Vice-Chairman (Shri Pawan Kumar
Bansal) in the Chair]

Sir, let us see for a moment, what is hap-
pening around us. Only a couple of days
back I was reading in the newspaper ‘some
person in his fertile imagination concerved
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of filing a writ petition against the sale
and circulation of “Koran” itself’, [ c¢an
understand among 750 million people, this
fertility of imagination, could be possessed
by a large number of people. But, what
about the Judge who issued a notice? To-
morrow somebody would behave like that
on “Gita” or “Guru Granth Sahib’. Where
these institutions are leading us to? I wish,
I do not know, because as a person who
had been a responsible member of the er-
stwhile Cabinet and a responsible member
of the party, I venture to say that such
type of persons in high offices are a danger
to the democracy. They should not be
allowed to continue. I do not know what
Government is thinking about this particu-
lar Judge. T am very serious because he
cannot play with the lives of the people.
Every institution in this country must ad-
vance the cause of secularism, socialism,
democracy and the republicanism, to which
we are wedded, not that we would like to
dismember this fabric. This type of process,
in my view, creates tremendous problems.
Let us understand these things. After all,
ours is a multi-racial society. Everyone has
his own hopes and aspirations and to that
we are wedded. We are wedded to the de-
mocracy which is practised, unfortunateiy,
in a developed country. We have imported
the concepts of democracy from the
developed democratice country. And
mutatis mutandis we have applied it
to our democracy. That is where we are.
And that is why the incongruity appears
in our development. This has to be faced
squarelv. T sometimes feel that we will
have to look at these problems in the
larger perspective--not necessarily the vio-
lence here or there. Accepted national con-
cepts--take what is happening in Gujarat--
are on test. Accepted national concepts are
now under strain. A few who can become
violent or a few who can take upon them-
selves to be the votaries of a particular
cause, in the name of violence, can hold
the entire society to ransom. It is this
problem, in my submission, which has
got to be taken care of a little-not by a
narrow approach. In fact, one of the hon.
Members has said that we were not pre-
pared to solve the issues on the political
ground. T am only sorry that either he is
misinformed or he is not in possession of
the various factets of the developments that
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“have taken place over the two years right
from 1982. As a responsible member of
‘the erstwhile Cabinet--1 also happened o
‘be in the sub-committee which had to
'qeal with these issues that were projected
by the Akali party--1 can say that the whole
difficulty was that they could not have ihe
political will to solve the probem. They
only wanted a solution on their terms. That
- 'was relly a tough job because after all, one
‘has also to see its repercussions on others.
(in fact, what has happened? In the ultimate
analysis, concessions were given to them
even by the former Prime Minister, and
concessions have equally been given now.
Concessions with reference to the religious
demands were given by the former Prime
Minister. And when the hand was extended
for the purpose of seeing that they extend
their hand of cooperation in solving the
political problems, we could not find &
way out. Likewise today also, notwith-
standing the fact that the Prime Minister
has given certain concessions, they do not
have the political will; the leadership does
have the political will. They cannot sit
.across the table because they are afraid of
their lives. This appears to be the sum
and substance of their approach. That is
where we are not in a position to realise,
in the absence of willingness on their pait,
as to how we can persuade them to come
across the table in order to sort out this
issue. This requires political will. And i¢ is
precisely here, as I was trying to say pre-
viously, that the Akali leadership will have
to come out of their shell, they will have
to stand up, they will have to summon
courage in order to sit down and aolve
the problems. When the Government is
prepared to go more than half way; the
Akali leadership, in the larger interests of
the country, in  the larger interests of
the Sikh Panth itself, should come forward
and sort out the issue. In recent
times, T was myself in the two districts of
Jullundur and Ludhiana...

s rmaET AT (A7 NRY) -
" HrHET, A9T FT WY &WTT @ |

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): Tt is his maiden
speech in the House.
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SHRI P. SHIV SHANKER: I am sure
the hon. Member is not finding anything
unsavoury in my speech.

SHRI SATYA PRAKASH MALAVIYA:
Not at all

SHRI P. SHIV SHANKER: It is nof
a maiden speech in that sense, but as a
Member of this House, Yes. As I was
trying to suy, I have myself gone into the
two districts of Jullundur and Ludhiana,
into the interior villages. I have addressed
meetings. 4

There more than 95 per cent attendance
was of the Sikh people; 8 to 10 thousand
people collected. All of them with one
voice were specifically saying that they
are not interested in this carnage, they are
only interested in the  development of
their State, they would like that agricult-
ural inputs are provided to them properly
by the Government. Now, a few people,
a few misguided people, would like to hold
the entire society to ransom. Often it is
said that there is a foreign hand. It is no
doubt true it is very difficult to detact the
foreign hand, particularly if it is the for-
eign agencies. I understand, it has come
in some paper, that in the day before yest-
erday’s explosion a bomb in. one of the
buses of Haryana was found with foreign
markings, foreign markings of Pakistan.
This is what has come. T do not know
whether the Home Ministry has gone into
it and if it has gone into it, naturally all
the Members of the House would be cert-
ainly anxious to know as to what exactly
are the facts and how exactly the Govern-
ment purposes to deal with this type of a
situation. This is a matter of anxiety for
all of us, not merely for X,Y,Z, in par-
ticular....

SHRI SANKAR PRASAD MITRA: Has
that particular object been seized?

SHRI P. SHIV SHANKER: That is
what T am asking, that is a matter for
the Home Minister to explain.

Unfortunately, as my colleague, the for-
mer Finance Minister, was trying to say,
in this country it has come to stay more
as an expediency that political parties have
started mixing religion and articulating
their political faiths. While we on our
part are professing secuvlarism and many
of the parties adhere to this concept, as 8
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political expediency some of the parties are
having a cocktail of religion with poli-
tics. ..

SHRI VIRENDRA VERMA;
Pradesh) Name them.

(Uttar

SHRI P. SHIV SHANKER: This is so-~
mething which is known.

\

I am of the view that it is high time
that if we are not in a position to deal
with such parties politically, if we are not
in a position to isolate them politically,
then it is better that the heavy hand of
law must come down over such parties to
sce that such political parties do not have
any right to seek election at the polls. I
am making this submission because religion
is a very semsitive issue and particularly
in a developing democracy where the large
segment of the society is underfed and
underclothed, people are bound to be car-
ried away by religious sentiments and in
this atmesphere if the political parties
would like to fish in troubled waters, it
should be our endeavour, legally and
otherwise, to see that we not only do not
encourage suth political parties but we
shall see that these political parties are not
allowed to participate in the electoral bat-
tles which create quite a big problem. I
would like to make one submission,

On an issue like this, I would beg or
all the Opposition Parties to stand

6p.M, stated in supporting the Gov-
ernment in order to upholded
the cause of not only national

unity and national integrity but also
the athos and values enshrined in our

Constitution.

Sir, differences can exist in a demo-
cracy and differences should exist in a de-
mocracy. Politics in a democracy i the
politics of negotiations and it cannot turn
into a politics of violence. If it turns into
a politics of violence, then it becomes the
responsibility of all of us, to whatever
party we may belong, to stand united ag-
ainst it. It is in this background that I
am beseeching you to consider the prop-
osals that I am putting forth. T have found
that, duriig the last tvgo years or more
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each party has been speaking in different
tones which, in my humble submission, has
certainly encouraged the extremist ele-
ments in the Akali Party. Now, this has
encouraged them to such an extent thas:
they have become a Frankenstein’s  monster
now. It is in this background that ¥ am try-
ing to suggest-- am not trying to blame X,
Y or Z or any party--that on an issue like
this which we are confronted with--when
I say ‘we’, I mean the nation is confrom-
ted with—that all of us must make sincere
efforts to see that the extremists are separa-
ted from the mainstream of the society so
that we can deal with them sternly in a co-
operative manner and we resolve thig
problem in the national interest. It is not as
if it is the sole prerogative or the sole
preserve of the Congress (I) Party. The
Congress (I) Party in the Government has
its obligations, But, if somebody would
ilke to ignite the fire and if the flames are
to stay a little higher, then it becomes
more problematic. It is in this spirit that
T also expect the Government to be though
with the extremists. The time has come
when the Government of the day, while it
has to be stern with the extremists,
has also to be a little comsiderable
towards the moderate elements in the Akali
Party. We will have to take them certain-
ly alongwith us and we will have to see
that they become courageous enough to
face the extremists. It is only then perhaps
that we would be able to solve this prob-
lem. Otherwise, it will become more com-
plicated and it is in this backgroulnd, Sir,
that I request the Home Minijster to en-
lighten 'us on the different facets of the
problem that is confronting us, on the
statement that has been made and the man-
ner in which he seeks to deal with these

matters. Thank you, Sir.
- . \‘ I
SHRI M. S. GURUPADASWAMY
(Karnataka):  Mr. Vice-Chairman, Sir,

the most unfortunate and the saddest part
of the situation is that in a land where the
Buddha was born, where Mahavira was
born and where Mahatma ‘Gandhi lived
we are to discuss the problem of violence
the problem of terrorism, the problem of
insecurity and the problem of threat to
individnal life, to the communal life and

to the national life in this, country.
4

&

at



377 Statement

The hon. Member who preceded me re-
ferred to democracy and to the unity of
the country. I realise we are passing th-
rough a testing time in our history, a very
trying period in our life. There is a thre-
at, an increasing threat, not only to dem-
ocracy and democratic institutions, but also
to the values which we cherish and which
we have been cherishing for long. Hon.
Member Shiv Shankar appealed to ail of
us that we should rise above perochial
barriers and we should not be partisan,
that party affiliations should mnot matter
when there is a national crisis, when there
js a threat to the unity of the country, when
there is a challenege to our very political
system. I agree with him. I share his
views. But at the same time, may I hum-
bly suggest to him and the members of his
party to observe this exhortation in their
activities? The Prime Minister indirectly
referred to a political party which may by
its activities enkindle disunity and com-
munal passion. I take it he has made the
statement inadvertently because the whole
theme of his speech was that we should
rise above parochial approach and we
should face this challenge unitedly. Per-
haps he digressed. If he had not digressed,
J say that this is not the way of taking all
political parties together to meet a common
challenge. Even my friend Shiv Shanker
referred to this matter by saying that some
parties are behaving in a parochial way
and creating problems, dissentions, passicn
and animosity in the country. 1 think this
would not help the unity at all. If my
friends opposite reallv feel that there is a
threat to this country then we should learn
from our follies of the past. T feel that
many wrongs have been committed in the
past, T think the present tragedy owes its
origin to some of those follies which we
have committed as politicians. We should
learn from our follies. The present tragsdy
is the legacy of the past follies, and we
feel... (Time B-ll rings)

I have not yet...

THE  VICE-CHAIRMAN  (SHRI
PAWAN KUMAR BANSAL): So many
gpeakers are there. The list we have be-
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fore us... (Interruption) The time is up
to 6.30.

JSHRI M. 8. GURUPADASWAMY :
We can sit longer.

THE VICE-CHAIRMAN (SHRL
PAWAN KUMAR BANSAL): I bhave

given the bell after five minutes; that is the
time fixed for you.

SHRI M. S. GURUPADASWAMY :
In five minutes what I can do?

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL) : Please try
to conclude. That is the situation now.

SHRI M. S. GURUPADASWAMY ;
The present situation calls for reassessment
of our entire approach to the problem of
Punjab and terrorism problem which was
arisen out of the problem of Punjab. It is
as if we are going from one crisis to the
other. I appreciate certain initiatives taken
by the Government of India of late in
trying to solve the problem of Punjab. I
also agree that there is no alternative but
to have a political solution and settlement
through dialogue. through negotiations,
through talks. That is the only way,
But the present threat of violence has to
be met. How to deal with this problem?
I know that those who live by violence
die by violence. But they create havoc.
They create panic. a wrong psychosis and
a sense of insecurity among the peopls
which may endanger even the talks which
have to be resorted to for bringing about
a settlement. T feel one thing strongly in
this entire developing situation. The law
and order machinery seems to be wilting
under pressffe. 1 don’t say failing but
wilting under pressure. They have not
been able to regain their will and strength.
They have not been able to
reorganise themselves to meet fo
the new situation. I feel sorry that the
present situation requires far more vigi-
lance. far more preparedness, far more
courage and far more action on the part
of the intelligence as well as law and order
apparatus. ¥t js wilting, wilting, wilting
all the time as a result of which we have
been seeing tragedies after tragedies. We,
the Members of this House, are united on
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the question of meeting the threat of teg-

rorism. Our hearts will go to those fami-
lies who have suffered and whose members
have died as a result of this tragedy, In
the end may I urge upon the Home Minis-
ter to be firm in dealing with terrorists
and terrorism? To my mind, he has not
been firm. He has not been courageous.
He has shown a lot of hesitation in deal-
ing with the situation. It calls for courage-
ous act. In this endeavour, I would ask
the Government of India to separate the
extremists among the Sikhs, to befriend the
moderates, those who are sane and those
who are sensible and those who have the
unity of the country at heart. Those pso-
ple have got to be befriended. I think
the Government of India committed the
biggest folly in arresting all people, both
the extremists and the moderates together.
- They should not have done that. As a
result of this action, they have lost the sym-
pathies of all the Sikhs. May I ask the
Home Minister to see that such a mistake
is not committed in future. There are
sane and moderate elements. There are
sane elements, moderate elements among
the Sikhs. Thy have got to be encourag-
ed, they have got to be strengthened, and
they have got to be brought to the aego-
tiating table. Only by this way can we
resolve the problem of Punjab, Unless
this problem is resolved, I am afraid, ter-
rorism may not stop. Therefore, the
issue of Punjab got to be tackled in all
seriousness.
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‘ THE DEPUTY CHAIRMAN : Darbara
Singhji, we have 15 speakers from your
-side and about 10 from t he Opposition.
So, please finish.
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SHR1 N. K. P. SALVE (Maharashtra):
Madam, can we have some idea of the
timeframe for this discussion? If Members
want, you can extend the discussion by
two hours, four hours, six hours. But I
would like to know what is the time-frame.

SHRI CHATURANAN MISHRA :
This question is being raised only when
Mr. Chaturanan Mishra is speaking.

SHRI N. K. P. SALVE: Mr, Mishia,
1 am not interrupting you.

SHRI CHATURANAN MISHRA:
This question should have been raised
earlier,
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SHRI N. K, P. SALVE : Madam, can
we have an idea of the time-frame of this
debate so that we will attune ourselves to
your decision.

THE DEPUTY CHAIRMAN : [ will
give my decision. We decided that it
should be a two-and-a-half hour discussion.
But it is not the Caair which is extending
the time, it is the Members who are ex-
lending. They are speaking longer. There-
fore, it is extended.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Madam, [ am on a pomnt of
order 1 would like to know. If two-and-a
half hours is the time set for this discus-
sion, what effort has been made to limit the
debate to the period of two and a half
hours? If this has been allowed, if this
has been allowed to drag on, if Members
have been allowed to speak longer, why
is this question' is being raised when Mr.
Chaturanan Mishra is speaking? This
question should have been raised smuoeh
earlier, before the debate started.

THE DEPUTY CHAIRMAN: Mr,
Mohun'a, if you have been vigilant, you
would have seen that when Mr. Advani
was speaking, T rang the bell. T rang the
bell whoever was speaking,
the right ot left. Unfortunately, T have nc
device to stop the Members from sp2ak-
ing longer, until and unless T ask them,
I ask the reporters not to  record the
speech further, which I do not want to
do. This i3 a very important matter. This
is a very important discussion. Let pecple
speak.
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ITFAMR © AT IT F AT FT
Farg wa Afqw 1 WG ALY A&
ar

st gAw feg: @ & qg AeT
M ¥ Fzar g f5 v w& FegEna
F TW ANE A g MK 4g
feerfafdme a7 @ a1 =y "9
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T IR U AT T 47 ATIOEW
TR AQ whew g & s A
AT FIEAT FEfy 7 g A=Y
#; A AlAAr & WX AF ST E
fs A& St 93 & F} AT |
SHRI SUSHIL CHAND MOHUNTA:
Madam, we are passing through a very
critical phase in history. Today we siand
at the crossroads where a direction also
leads towards disintegration of the country.
All efforts should be made, all solutions
must be directed towards one aim and
objective and that is to keep this country
one, to save the unity of this country and
to fight against those tendencies whose
aim is to ‘disintegrate this country. On
this point there are no two opinions either
on this side of the House or on that side
of the House. But the unfortunate thing
is that the debaie today has acquired
such a low profile, the debate has been sor
lowered that instead of going ahead for
a solution on the Punjab problem, we are
running away from it. All speeches cn
that side of the House have been directed
towards censuring the Opposition as if the
Opposition people are the only people in
this country who are interested in creating
an imbalance in the country, as if the Op-
position parties; are the only people In
this whole country who are not interested
in a peaceful settlement of any outstanding
issue. If this debate was aimed at finding
faults on either side, I could have catalogw-
ed a number of points for you to recon-
sider where you have gone wrong and
how we have reached such a situation to-
day where this problem of terrorism has
acquired such urgly proportions and is to-
day beyond the reach of solution. A.
number of points T could have catalogoed,
but T do not want to go into it. Today
Y am ftrying to suggest that we are in a
situation where we should forget what has
happened earlier. Let history decide as to
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who was responsible for bringing the coun-
try to such a sorry pass. [ request peopie
on your side of the House: don’t dabble
into this question as to who created this
situation because if you go deep into it,
you will find that you are the culprit, not
ihis side. You are in charge of the whole
show. This baby is yours. You have nur-
tured it to such an extent and in such a
manner that we are faced with a situation
where we find terrorism today. We want
vou today to forget all those things. We
are prepared to forget and start from a
clean slate to find out a real solution to the
Punjab problem. Don’t take it to be a
Punjab problem. It is a national problem
and to soive this natiodal problem, you
need a national consensus. And you must
aspire in the best poseible manner to take
all sides of this House and the parties out-
side the House into confidence and «it
round a table with them to find a lasting
solution to this knotty problem. By
keeping on throwing mud at us you are
not going to reach anywhere. You want
our cooperation. In the same breath you
criticise us. Some vague statements have
been made by the honourable Shri Shiv
Shankar that the Opposition parties have
not cooperated with them, that the Oppo-
sition parties are helping the Akali party
or the other parties to raise communal
is§9es. Kindly don’t make such vague
statements in this House. If you mean to
discredit any political party on any parti-
cular point, be bo!d enough to say in the
House so that you can give them a befitt-
ing reply or the concerned Opposition par-
ties learn that they are communal parties.
But don’t make any vague statements; as
least this situation today does not call for
throwing mud at others. You are not
going to reach anywhere by that. We are
interested that you find a solution, we are
interested that this must stop; at the same
time we are interested that you don’t try
to make a political capital out of every
ugly incident that occurs. What has been
happening uptill now is that those forces
which are responsible for creating terror-
ism have been directly or indirectly been
given a fi'lip by the ruling party just te
achieve certain political gains, minor poli-
tical gains. T would say, don’t take the
couniry for a ride, don’t spoil the whole
situation, vou must take the cooperation of
others, don’t throw mud, you seek our co-
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operation and we will give it to you. I can
tell you, we can undergo an exercise ia
debating a sacrifice to any extent provided
you are gincere about the matter and yos
want to solve the problem.

The first point made by every Member
on that side of the House is that these
ex.remist activities emanated from the
Akalis. I do not know, it may be; but
you have no evidence with you. Till today
you are not in a position to name a single
person who is a member of the Akali party
and who has implanted these bombs at the
various places. You do not even know
whether they are Sikhs by religion. You
only know that there have been certain
bomb explosions and you have drawn a
conclusion that because there have been
bomb explosions, therefore, they must have
been committed by the Sikhs. This pro-
position is entirely wrong. (Iaterruption)
Then I want to know who are the people
who are responsible for these terrorist acti-
vities and if these people are not known to
you, whether they are Indians or whether
they are foreign nationals. .. (Interruption)
and if the aim and object is of creating
hatred between the Sikhs and the non-Sikhs
or between the Sikhs and the Hindus, who
are the people who are going to benefit by
it, whether they are from that side of the
House or from this side of the House,
any political party, you name that political
party that this is the political party which
is creating this chaos, that this is the poli-
tical party which gains from out of such
chaos, you name it, and if you cannot
name that political party or those persons
or their religion or whether they are fore-
ign nationals or whether they are Indian
nationals, then, kindly make an investiga~
tion into it before publicly accusing any-
body baselessly which does not solve the
problem. We understand that the people of
Punjab do not want any trouble around
their bouses, they do not want their people
to be killed, they are not interested in
creating chaos and disturbance. Why can-
not you get their cooperation in apprehend-
ing the culprits, in apprehending the peo-
ple who indulge in these activities. T can-
not understand how the police can fail,
The police, if it is properly equipped— it
may fail once, it may fail at two points or
at three places or four places—cannot fuil
throughe-ut. 'Till today, right from tae
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time that such extremist activities started
in Punjab you do not have information
of any person, you do not have informa-
tion which is their headquarters, which is
their monitoring centre, from where they
get expiosives, from where their arms and
ammunition come, who are the people Tas--
ponsib’e for it, how those people are
guided, how do they manocuvre these
things, After all, what has happened ia
Delhi, Haryana, Punjab and elsewhere i
not something that canbe called
sporadic. These acts reflect a pro-
per design and a proper scheme.
(Time Bell Rings). 1 will just conclude
now,

7 P.M.

Madam, it is a pity that with all the
Intelligence that you bave, as Members
on the other side say, with all the police
forces at your command, and with all the
necessary infrastructure with you which
is required for detecting, crimes, iill today
you have not been able to tell the world
who those people are. If, with all these at
your command, you are not able to tll
who those people are, I am sorry to say,
you are nowhere near any solution. There-
fore, 1 would like to say one thing. Leave
your vanity, come down to the earth, do
not have any hesitation, and talk to the
people on the other side. Ask the people
on the other side of the House, call them
and have consultations with them. If you
have consultations with them, it will be
casier for you to reach a stage where it
will be possible for you to see how thk
problem can be tackled. Thank yeu,
Madam,

\

THE DEPUTY CHAIRMAN: You,

Miss Khaparde.
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THE DEPUTY CHAIRMAN: Prof,

Lakshmanna. Needless to say that you will
be brief.

PROF. C. LAKSHMANNA (Aadhta-
Pradesh): I would like to share the mood
of the House that what has happened in
Delhi and other places neods to be com-
demped with all the force of the language
that is at our command. As far as this s
concerned. I am sure there are no two
opinions about if.

However, some of the speakers, parti-
cularly from the other side, did try to
make out a case as though there was mo
10le whatever for that party in the
situation that has developed over the yzars
and the blame for what has happened to-
day lies with those who are on this side
of the House. I do not think that is cor-
rect. Secondly, an attempt was also made
by some of the Members to prove that the
Intelligence has not very much failed, or
law and order has not very much failed,
If there has been a failure, it is because
somebody was all the while trying to dis-
turb the peace. This is exactly the burden .
of thinking of Mr. Pranab Murkheries
But I would like to re-emphasize that
we cannot but apportion the blame to the
faiture of Yutelligence in this country and
it has been demonstrated over a period of
2 years at least four times. There have
been at least four instances when we were
lulled into a feelnig that everything is all
right only to find when we woke up the
next morning in the newspapers that the
whole confidence in the Intelligence was
shaken. It happened four times, as I
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mentioned earlier. If we are trying to
find a solution which is a lasting solution
- 10 tus problem, we have 10 accept the
fai-ure of the Intelligence in this couniry
and then put it back on rails so that m
future at least that will not recur.
Simuarly, we have o accepr thut the ‘aw
and order sitnation did fail. Then. what
is the point in saying who bas been Ics-
ponsible, ai what point of ume did it start?
One hon. Member said that all the prob-
lems started only in 1977. From his point
of view—after all, selective perceptions
are always there—it may be correct. Per-
haps, even others could share with him
that feeling because the great figure who
is looming so large today is the creation
of, note necessarily those who were in
power at that time, but obviously those

who were in Opposition at that time,
namely Bhindrawale, was the crea-
tion of—I do not want to say who
has been responsible for it. And today

we are condemning him. But there was
a time when he was almost put on the
pedestal, “The Illustrated Weekly of India”
came out with one siugle issue regarding
‘this. It was withdrawn. Tt was not ban-
ned but withdrawn with post-haste. And
still some copies which had been sold are
in circuiation. And that issue of the “Iilus-
trated Weekly of India” clearly gives en-
ough evidence, enough information as to
how this phenomenon of Bhindranwale
was the creation of the party in Opposi-
tion at that time. the party in power
teday. Not only that. Even during the
last few years, one of the very impor-
tant leaders—when I say this, I am not
absolving what has been done by others
also; I will tell about that also—one of
the important leaders of the party in
power who is much more important today
made a statement that ‘Bhindranwale is
only a religious leader’. What does it
mean? Does it mean that he was only
a religious leaders? Does it mean that he
was nothing but a religious leader, and
it there is some extremism which was
rampant in Punjab, it was elsewhere also
and he had nothing to do with it or was
he only frying to say that other things
being equil, he was a religious leader?
f do no know what exactly he meant at

L
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that siage. But he did give a certificate
as this certificate was given by even a
few leaders from tne opposiiion also. A
few leaders did say that there was noth-
ing wrong with the Golden Temple, they
did not see any armameats there, etc.
Therefore, there is no point in today try-
ing io apportion the blame as to who
has been responsible for what has hap-
pened over a period of time cither on
this party or on the oticr party. But
what {5 important today is that there had
been mistakes. There had been politicisa-
tion of the situation by all the parties.
by many of the parties. And taking
that intv account, what could be done
todayy There is no point in biaming
each other. What js the step which we
are going 1o take as a fresh imtiatton
of a process by which this problem could
be solved? Therefore, the system which
is under threat, that system has to  be
restored. not merely going by a  few
things. Then, the second is this: Over a
period of four or five years or even ear-
fier than that, a number of cases have
occurred. I would like to know from the
Home Minister as to how many cases
have been investigated. In how many cases
they have been able to file the FIRS,
in how many cases have they been able
to complete the process, in how many
cases they have been able to identify and
in how many cases those identified have
been punished. If over a period of six
or seven years, the Government in power
is unable even to identify thase who
have been responsible for what has hap-
pened either in Punjab or in other pla-
ces and still if that party tell us or if
that Government tells us that “in future
we are going to look after everything;
don’t worry; we will take stern action,”
1 would like to ask  the hon. Home
Minister as to how many cases were
thers and in how many cases the punish-
ment has been given.

Finally. the Minister's statement says,
“We are still awaiting a positive response
towards our step.” I would like to know
from the Home Minister what exactly
does the Government mean by positive
steps. From whom are they expecting it?
With the same voice we say that those
leaders are not very serions about it and
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they are not doing what they should do
and at the same time we want a poutive
response from them. Therefore, I wouid
like to ask the Home Minister whether
he would initiate a process, irrespective
of the stance that they have been taking,
leaving aside the so-called extremist cur-
rents who have been responsible. Treat
them as those who are dealing with crime.
Those who are indulging in crime are
criminals. Treat them as criminals, if
necessary. But if you want to have a
solution, are you prepared to initiate steps
at least right now so that we can ¢con-
vince the masses at large, the peopls as
large, that the proecss of solving the prob-
lem has been initiated and, therefore, will
you identify as to who are the indivi-
duais, who are the groups, who are the
parties, who could be of help in solving
the problem? Will you initiate that process
at least? After identifying will you be
in a position to call a meeting of them
and start a process of dialogue and dis-
cussion so that a solution could be
found? Tf that fs not the case, if yom
are only going to make a statement that
we are waiting for positive steps, and in
the meanwhile the extremist activities go

on, and you only say that you
will deal with them sternly and
not deal with them, as is the evi-

dence. which is there for the last fouwr
or five years, T think we are in for a
much bigger ,problem. In the interests of
this country, in the interests of the main-
tenance of the integrity of .this country,
I want this Government to act, I want
this Government to initiate a process to
prove that what it is preaching, it is
actually wanting to realise and in that if
there is any support needsd from the
opposition parties, T do not think that it
will not be forthcoming. (Time Bell rings).
After all, everybody has been making one
thing clear that all of us are interested
in maintaining the integrity of the coua-
try and all of us are interested in re-
ducing the tension that js previling in the
society as a result of terrorism and ex-
tremism. (Time Bell rings). Kindly there-
fore do take steps for the restoration of
normalcy i this part of the country.
THE DEPUTY CHAIRMAN: Yes, Mr.
Bhandare. 1 do not think that T need re-
mind you. .. SR P
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SHRI MURLIDHAR CHANDRA-
KANT BHANDARE ( Maharashtra):

Madam Deputy Chairman, the whole na-
tion. ..

THE DEPUTY CHAIRMAN: Every-
body nas to be wvery precise because the .
Minister has to go for a Cabinet meet-
ing and  so he should have enough time
to reply.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Now that you oave
taken a minute of my time.

THE DEPUTY CHAIRMAN: 1t was
only a szcond and I will give you a se-
cond more,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Madam  Deputy
Chairman, I shall be very brief becauss bre~
vity is the soul of the wit. Today ths whole
nation is in distress over the happenings
in the capital and many other places in
the Northern Region over the last two-three
days. Tt is particularly distressing beca-
use we have won our independence thro-
ugh non-violent means. We have followed
the path shown by the Father of the Na-
tion, Mahatma Gandhi, by excluding all
hatred. We are the leaders of peace-loving
nations in the whole world and, therefors,
this traumatic experience is really some-
thing which is very disturbing. Bot the
main purpose of the debate is really how
to meet the challenge of these terrorists
and extremists and for that I think the
first thing we ought to do js to analyse
what they want to achieve throngh these
terrorist means. I think the first object s,
and 1 think it has been proved by the

recent past, to  destroy the modcra_te
leadership, the same leadership
among the Sikh community. The

second object is to frustrate negotiatioms
between the Government and the Alkalis
which may result in a fruitful and ami-
cable solution. The third is, as has beea
explained in the statement, to cause oOF
disrupt communal harmony and put &
wedge between the two communities i
our country. Last but not the least, aft
these activities are designed and intended
to affect the integrity and the unity of
the country and I would not be surpris-
ed if T express my gut feeling that this
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is a prelude to the demand for Khalis-
tan. Now, once having known the object,
let us try to analyse how we can macet
the challenge. As has been explained so
lucidly and so ably by our revered Prime
Minister, I think we can really meet the
challenge by frustrating their basic aim,
which I have indicated above. This is not
the time for anger; this is not the time
for rancour, and in fact, if this debate
shows anything, it will show the wupity
of the nation and it will show that oar
whole country is united to preserve the
unity and integrity to meet this challengs.

There are challenges. I think on eveiry
occasion now, the Prime Minister is con-
sulting the Opposition. Despite the fact
that there was a great deal of pressure
on him not to make unilateral conces-
sions, he has gone on gradually a long
way, firstly in releasing them, then remov-
ing the restrictions, and making several
other concessions. Appeasement is not 2
part of popularity, particularly the nation-
al popularity but it is a symbol of
sagacity, and I must say that the Prime
Minister has shown great sagacity even at

the cost of some unpopularity, to meet
the challenges.
Having seen this, 1 think . today we

resolve, as a nation, one and all, without

going into our petty differences and try-
ing to apportion blame, that we will not
allow this communal harmony to be dis-
rupted by terrorist activities. We will net
allow the integrity and 'sovereignty of our
nation to be affected and we will really
create a climate where the extremists are
isolated. There is another thing alwo to
be noticed, and it is this; and it i8 a
welcome feature. For the first tims we
find that there is universal condemnation
by all the responsible Sikh leaders. This
is a very very healthy sign and 1 make
bold to say that if you scratch a Sikh,
you will find that there is a true Indiam
inside. I think we must cash and capi-
talise on this feeling because 1 know it
_is my sacred duty to defend the Sikhs
-in Delhi and Sikhs also know'it. I have
done it in the past. All my neighbours
ave been very happy that I am their
ighbour becanse they ‘know at any time
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of trouble, they can turn to me for ade- -
quate protection. And 1 think it is, like-
wise, the duty of the Sikhs in Punjub o
protect, because there has been a meation
carlier that the whole idea is o0 set am
imbalance and cause some sort ‘of move-
ment of population from one part to the
other...(Time bell nings) There aie v
or two things more and:as I said, |
will not take much time. I think I have.
taken just 4 minutes so far...

THE DEPUTY 'CHAIRMAN:
minutes; I am a better time-keeper,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: One or two mint-
tes more. We must alse realise that thece
is no'early or easy solution to this prob-
lem. We must learn to live with this
problem for quite some time and that is
because today there is really no leader-.
ship with whom ‘to negotiate; there ace:
no demands, granting of which will bring
out a solution. And today, unfortunately, .
the extremists seem to be in command
of the situation. ‘But the situation cait
rapidly change. All that we have 10 .do -
is, not to take set decisions that we will
take a bhard line in ‘regard to negotia-
tions or a soft line in regard to negotia- -
tions and T think it requires us to play
it by the car. ‘But so far as the extre-
mists are concerned, nobody is more firm -
than the Prime Minister himself and. m -
fact, | remember as early as in 198t
his telling us that the situation in Pun-
jab was the gravest that was possible tor
the country. He had expected it early, and °
if one is to really look at his statements
that he had made first as General Sec-
retary and now as Prime Minister, 1 think
there is no  wrong assessment at all.
Without the correct assessmeni, Blue Star
Operation would not have been there at
all. Much has been said about the intel-
ligence and law enforcement machinery. I
must say that our intelligence and law -
enforcement agency are not made to meet
a challenge of this type; it can take care
of boot-leggers; it can take care of. smug-
glers. But not a sitnation like«thxs. e
Know. We read in the newspapers. | 14
cannot be created overnight_ :Eﬂo:’fs are
being made and the Prime Minister is per-

sonally at it to create the necessary infra-

Eight.



structure for a powerful intelligence ma-
chinery as well as a law-enforcing machi-
aery, to meet the challenge. The very fact
that three people have been arrested,
clearly goes to prove that we are at jt.
If you say there has been failure of in-
telligence. then for all the crimes taking
Place. you can say there is failure of
machinery. But this is what happens in
every <ociety and it is not correct to
say that the machinery has failed.

I will end by saying that history will
not pardon us if we fail at this critical
juncture, if we are overtaken by anger
or rancour and if we let sagacity, for-
beariance, tolerance and patience to for-
sake us. Thank you.

SHRI KHUSHWANT SINGH (Nomi-
nated): Madam Deputy Chairman, you do
not have to ask me to be very brief. I have
pleasonter things to do at this hour. But
I decided to stay on in the House, be-
cause. 1 was very particular to associate
myself in condemning what has happened
in Dethi in the last three or four days.
When it comes to matters like this, there
is ro Hindu. there is no Muslim, there is
no Christian. there is no Sikh, there is
no Kashmiri. there is no Punjabi, there
is mo Bengali. there is no Tamilian or

Gujareti. There are no political parties.
‘Coneress  commmunist. Socialist, Janata
or whatever. We speak with one  voice

We will not tolerate this kind of goondai-
sm in this country, T speak. specially
conscions of my being a Sikh. T cannot
presume to speak on behalf of the entire
Sikh community, as some Members on the
other side occasionally do. But this is
the first time. T find myself in complete
agreement  with what Sardar  Darbara
‘Singh has said. The condemnation of these
terrorists must go out from not only the
Akal Takht. but from every gurudwara in
the country.

1 would like. briefly, to congratulate the
Ministrv the way it handled the situation
thi time. We  were in a very tricky
situation and there was absolutely no
violence following these dastardly crimes.
If this had happened in November, T am
very much certain, what has happened in
Delhi at tht time, nerhaps, may not have
taken place. But let this be a precedent.

- — e —
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Whenever we are faced with a crisis, let
the Government move immediately, Mr.
Home Minister, as it did this time.

Now, Madam, there are two things
which I would like to menticn. The
first is, to identify who are these people
who are doing this. The second is, how
are we to combat this thing. I have ne
doubt, some ot them are Sikhs or posing
as Sikhs. I have, in the past, mentioned
that there is a certain amount of jufil-
tration from across the border. I do not,
by saying this, in any way, implicate .he
Pakistan Government. I say, they are
Pakistanis crossing the border, perhaps,
without even the knowledge of the Pakis-
tan Government. But if the Pakistan Gov-
ernment wants to prove its bona fides, it
should seal its border, as I think, we
should also seal our border with Pakistan,
as long as this infiltration and smuggling
g0 on. What exactly can we do to stamp
out this noxious weed which has grown
amongst us? There are only two ways
First, there must be community participa
tion with the force of law and order.
Police must be able to gain the confi-
dence of the community itself so that the
community feels confident enough to give
information to the police about the nre-
sence of the terrorists, their movements
and help the police to catch them. That
confidence has not been created. I think,
it will be quite some time before you
can make <the police in such a way that
people will risk their neck to come to
their help. The other thing which we
can do is,—which is not very difficult to
do and hac been said for a long time—
we must frustrate the design of these
nefarious (gangs. The design is quite sim-
ple. They want to bring about an ex-
change of population based on religion to
drive the Hindu out of Punjab, to .drive
the Sikh out of India into the Punjab.
Now it is the duty of the Sikh,in the
Punjab to make sure that the Hindu there
feels secure and is not compelied to
Jeave, .and it is the duty of the Hindu
in the other parts of the country to give
the Sikhs a feeling of self-assurance that
they can stay and this is their country
and .no outside element can push them
out. The tragedy of the whole situation
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is that we are allowing a handful of
thugs to hold the country to ransom and
we wil] see that this thuggery does mnot
go on ior too long. /

SHRIMATI AMARIJIT KAUR (Pun-
jab): Madam Deputy Chairperson, there is
a desparate attempt to create an atmos-
phere of confusion and communal hatred
within the country by a group of insane
fascists belonging to my Sikh community.
In their mad attempt to prove what super
beings they are, they have become de-

- void -of all human feelings and values,
and in their futile attempt to attain their
dreams of a Khalistan, they have started
a process of destruction which will and
is, in the final analysis, leading my once
great community to the brink of self-

destruction. e f

"Human life, Madam, seems - to be of no
consequence to these mutants of the late
Mr. Bhindranwale. Nor does the meaning
of a democratic process and society re-
gister within their small minds, They be-
long now exclusively to their own fascist
world; stgeped in their devious motiva-
tions for their own selfish ends.

Why have we Sikhs ailowced this to hap-
pen? Why are we still allowing it? What
- has happend to our inherent decency and
courdge? What has happened to our first
quality of always having the insight to de-
cipher the flaws within us and having the
courage to openly admit and rectify them?
What has happened to our capacity to
laugh at ourselves? What, in fact, has hap-
pened to our overall character that Guru
Nanak let flow into our blood?

I put these questions to my brother
Sikhs from the floor of this august House
today not in anger but in sorrow, because
I have pleaded enough with
them in private and I have been
told by them that T am a politician and
that politics has created this sorry state of
affairs in the Punjab, that this has become
totally a political issue to be <olved by
politicians alone and not a Sikh issue to
be solved by Sikhs themselvés. Why so?
Because it does not suit them, nor do

N
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they have the courage to face up to the
disease that is consuming us all. They
who belong to the 90 per cent of the silent
Sikh majority, are so silent that they pre-
fer to turn a Nelson's eye to the happen~
ings around them, for fear of being enlist-
ed within the infamous ‘hit Iists’ being au-
thored by mad religious bigots from within
our own community. They prefer to shift
the blame on to the Government and at
the same time take shelter behind it. This
two-faced attitude which they have so con-
veniently developed to safeguard their per-
sonal positions, undermines the future of
our children we so fondly look at before
going to sleep every might. It also puts
them within the climate of cowardice-the
weather that does not historically suit their
personality. They will never admit even to
themselves that there is a semblance of
truth in this as they have got used
to taking the easier way out of every thing.
Even now it is not too late for those of the
silent majority to save the face of our
children by being man enough to stand up
and speak out against a system created by
a cowardly few from amongst os whe
want to subjugate our very souls to their
devilish designs. They are usurping our
faith--and our faith in ourselves. They
are reducing the lot of us to a bunch of
cowards,

The Sikh infellectuals who indulge in
self-righteous double-talk from their draw-
ing rooms know that what I am saying is
absolutely true—that the issue has always
been an issue for the Sikhs to solve amon-
gst themselves within the framework and
concepts of commonsense values and not
religion which had no meaning and at-
tachment to the political and economical
issues involved. Religion was brought ia
by corrupt vested interests within the Akali
Dal, and the result today is before us. The
intellectuals have conveniently developed
a mental block to suif a thought precess
that makes them fecl comfortable in their
old age, in the belief that one must live
by one's community ijrrespective of the
false pride, acts of madness. cruelty and
anti-national stances being taken by its
sectarian leaders. If you speak against the



413 Statement

ot of rntualistic  dogmas being made
more important than human life, are you
being unfaithful to your community. If
you firmly voice your opinion against the
growing tendency 0 politicize the  Sikh
faith by its priests and sectarian leaders,
are you being anti-Sikh and blasphomous?
I{ you speak for am Act in Parliament to
change the Sikh Gurdwaras Act of 1925
to completely separate religion from poli-
ties, will you be working against the
Sikh tenets as laid down by Guru Nanak?
If you strongly voice your opinion against
the concepts of the Akali Dal’s Anandpur
Saheb resolution, are you being anti-Pan-
thic and deserve to be threatened with an-
nihilation of your whole family? Are you
allowed an opinion at all within our gom-
munity, or must you fall in line with im-
maturity—all in the name of religion? Is
that why the two foremost intellectuals of
the Akali Dal—Sant Harchand Singh Lon-
gowal and Sardar Parkash Singh Badal-—
had to run out on their principles? Or is
it—as many like to believe—an internal
matter of the Akali Dal? Is it not true
that a Single wrong word uttered by an
Akali leader shakes the flesh of all the
Sikh community living outside the boun-
daries of Punjab and shakes the mental
balance of the Hindu community within
Punjab? Does this not mean that this
communal party is liolding the people of
both communities to- ransom? Is it not
true, now that they have handed over
thewr leadership to their mutant children
who do not kmow that leadership means
res onsibility and sanity and not brawn,
cruelty and bullying? I was always given
to believe that intellect nmever had narrow
boundaries. Should we not try to prove
this correct?

And now to my relatives and life-long
frieads who constantly tell me to lie low
and not to speak—lest my family and
myself are harmed by extremists from my
own community: This, of course, amounts
to blackmail and mental intimidation, a
threat to the democratic process, a threat
to the freethinking Sikh and the curbing
of the truthful side of his inherent pride.
But then, the majority of my friends and
relatives belong to the very silent majority,
to whom I appeal now, to move out and
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speak up against what is being done ag-
ainst the process of good character-build-
ing of their children. It is not enough o
just keep them alive. They must be free
to live in this coumtry without the boun-
daries of religious fanaticism and dogmas.
The Sikh congressmen are very often ac-
cused of being non-sikhs and antisiki
just because we do npot fall in line with
the Akali style of functioning and this
holds true also in the minds of a large
section of the silent Sikh majority. This
again is an aitempt to shiit the blame:
from ones self and take the safe way out
of the inevitable responsibility that falls
on our community itself, to pull itself out
of the quick sand of fundamentalism. It
should be well understood by our Sika
community that this false slogan of seek-
ing a separate ‘identity’ does not hold any
water—since Guru Nanak has clearly
given us the duty to identify with all and
not separate from any—for that is why.
He identified Himself with, and held in
total reverence the twenty two Hindus
and Muslim saints whose works He incor-
porated within our final Guru Granth
Sahib and—I identify with all equally and
collectively—any other identity for me is-
false.

All this violence, Sir, taking place for
the last several months in our country—
culminating in the cruel and senscless acts
of these past two days is a clear pointer
to the massive degeneration that is
basetting our society. Is there a foreign
hand encouraging it? If so, why are thes .
Akalis playing their game? Or is it an
excuse to cover up their shortcomings?
Why are they abetting this by hiding it? If
the Government is to rule effectively—it
will have to crush this cruel and unti-
national movement ruthlessly - and we the
members of this single Indian society wilk
have to assist them to do so - collectively
and without becoming sanctimonious about
it.

Thank you.
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THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN): Madam, Deputy
Chairman, after the intervention by the
Prime Minister and after spending four
hours in this House and six hours in the
Tower House, ] think, we had considerable
amount of discussion on a very important
issue. T must say that, by and large, the
-opinions expressed in this House, barring
a few incidents, have been, in fact, very
constructive.

e fafeee amge

Madam, at this stage, T am going to
touch only three or four important points.
1 do not think that we have sufficient time
at our disposal to go into the details,

First of all, the hon, Members, Shri Guru-
padaswamy has said that the Prime Min-
ister seems to have made the statement in-
advertently. I do not think that you can
ascribe that kind of a thing to the Prime
Minister. When he said that here, we have
to take note of it and find out as to what
is the context in which this statement has
been made. Everyone of us is unanimous
on the point that this is a national issue and
‘we should rise above party affiliations. We
should also rise above the different States
from which we come. While we say that,
instances are not lacking where people have
practised quite differently. And that is why
if the Prime Minister were to say this, it
has some kind of a background which
-every one of us has to take serious mote
o, s

i

My hon. friend here made a very impor-
tant suggestion, and asked me fo take note
of the same, saying that some kind cf an
amendment is required in the Represent-
ation of the People Act. I think if the hon.
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Members were to go through the provisions
of the Representation of the People .
they would find that the the kind of sew.

ment which be has expressed is very much
there. It does not require any amendment
of the Representation of the People Act.
But ultimately it is a question of practice
We have the Act. We have also the kin

of what we call political will to act om
the sentiments which we express. But
sometimes the temptations of the situation
are such that we ognnot overcome the
temptations and sometimes we do fall a
prey to them. Who are those people is
a matter for every one of us to search
his heart, and you will come to know as
1o what exactly is the behaviour that we
have been indulging in.

My hon, friend, Shri Advani, I think,
made a point that there has been some
kind of a misjudgment, that no proper
assessment or ecvaluation of the situation
has been done. If I mistake not, the hon.
Member was present when the Members
of the Oppositian were taken into confi-
dence in discussing the Punjab issue. And
for the first time, to my surprise, I find
that the hon. Member makes a statement
here that this is a totally wrong assess-
ment of the situation, that the evaluation
seems to be wrong. I wish he could have
elucidated that point a little further for
my information. Not at this time, but
later on, we can meet and find out as to
what exactly is that point which he has in
mind. So far as the Government is con-
cerned, we are more than convinced...

SHRI LAL K. ADVANT: Madam, De-
puty Chairman, T did not want to refer
to those tatks. Therefore, T did not say
about it.

SHRI S. B. CHAVAN: That is the
point That is why I am not going into
the detaiis. Otherwise I would have also
gone into the details. I am refraining
from going into it.

SHRI LAL K. ADVANI: Tt is not
proper to refer to those talks. Therefore,
T didn’t. ' ‘ )

SHRI S. B. CHAVAN: T believe what
you talk there, you also talk here. Any-
way, certainly T would not fike to go into
that aspect of the question.
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~Madam, a question was raised that some
explosions had taken place in Delhi  ei-
ther in 1982 or in 1983, and what hap-
pened to those cases; nothing seems to
“@ve bcen dome. I have all the details
Mth me, but because of the shortage of
time, I wovld not like to go into  the
details. Every case has been worked out
and some people have been arrested and
cases are going on in the court of law.
Beyond that, I would not like to say
anything on those cases. Madam, another
point was raised by another hon. Member.
The unfortunate thing is that the  hon.
Member who makes a point is not there
to listen to the reply for he point he
made. ; ‘

THE DEPUTY CHAIRMAN:
will see it tomorrow morning.

They

SHRI S. B. CHAVAN: Very well. A
point was made, which I would like to
contradict, that Bhindranwale is a creation
of the ruling party. This point was raised
so gnany times. It hagd been contradicted.
Again I would like to say with,all the
force at my command that this js not
correct. And making repeated re-utteran-
ces of ,the same thing does not make it
true. So he will kindjy take note of this.

Another point which he made was how
many cases were filed  against the extre-
mists. I have all the details with me.
Right from 1981 to March 1985, 1 have
all the  details with me. If he is inter-
ested, I can possibly pass on this infor-
mation. And if he wants this to be re-
corded, for matters of record, I can as
well read the whole statement. But I can
merely say that from 1-3-81 to 31-3-85 the
number of persons killed is 427.
Criminal cases ,registered in connection
with these killings is 285; cases ended in
conviction 3; cases ended in acquittal 16.
These were the twa  jmportant figures
which T thought it will be in the interests
of all Members of the House to know as
to what exactly is being done.

Another point was raised by the very
same honourable Member who said that
the Government does not seem to know as
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to who is involved in this bomb; explosion
case, | think if he had cared to go throu-
gh the press conference ,which unfortunate-
ly our Police Commissioner had taken, he
would have found the details—three
persons have been arrested; incriminating
material and incriminating documents
have also been found; sources have been
traced—and I think it will not be in
public interest to give any more details
about this case. But very .imporiant cluoe,
in fact, has been found and it will be
possible after the full investigation to as-
cribe as to who these people are, what
their connections, etc, Everything will be
revealed after the investigation is  comp-
leted.

There was'another point which, 1 think
it was Shri P. Shiv Shankar who wanted
to know -- he wanted to find out how
far his information was correct that  there
was a bomb explosion  wherein three
People died and a pistol was recovered,
that the pistol had a foreign marking. He
wanted to get a confirmation from me
whether it had the marking of Pakistan.

. Maybe, maybe that jt is having Pakistani

marking. .....

SHRI ,VIRENDRA VERMA: Why
maybe? Not correctly?

—~m s - ~ o~ . -

SHRI S.B. CHAVAN: When I say
maybe, it has some , significance. When 1
do not rule out the possibility, you should
understand what it js. T thing it has never
been our practice to name any other for-
eign country bacause ultimately ,as some
honourable Members have said. name the
country and treat them as unfriendly and
completely dissociate yourslf from any kind
of relations with those countries, Y think
it is very easy to say that. I don think
that we can afford to take this kind of a
step. We know fully well in the universe
there are people who are unfriendly who
are indulging in ail kinds of things which
any normal friendly country will never do.
In spite of that, we cannot afford to com-
pletely disconnect ourselves because there
are a large number of issues involved
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which require friendly and close relations
with such countries. I don’t thing that I
should say anything more on that.

Then, Shri Darbara Singh and some
other Members asked what could be the
objective of this kind of an explosion. The
objective is -- and this js not an  isolated
incident, in the past also whenever there
were talks and amicable seftlement was
in sight, extremists always induiged in
this kind of terrorist activity and explo-
sions took  place, some people were killed:
it is a definite conclusion from the past
experience-- the time also after the release
of the Alkali leaders, though in the begin-
ning very funny kind of s#tements were
made and in this very House I had to,say
that I would not rule out the possibility
of ,their objective und fair assessment of
the situation and T thought that they will
be able to respond posittively after some
time. But they are now victims of circum-
stances and there is total confusion in the
Akalj leadership at this stage. To whom to
talk to is also a problem. There are friends

who suggest that there is no point
8 B.M.
in discussing the issues with  the

Akali Dal who would not like to come
to the negotiations table while there are
others who say that if you talk to them,
they will dictate such impossible conditions
that it would be almost impossible for you
io come to any negotiated settlement. [
would not like to ascribe anything to any
of these two views. But T would still wait.
Let the conditions stabilize and thereafter,
we can certainly consider on what lines we
have to go further. I say this because I
can assure the House that we are equally
interested in finding a political solution to
the Punjab problem and we do not want
to continue this kind of a stalemate. I
would not like to say any thing more about
their internal struggle for leadership. But
the solution of the Punjab problem is a
national issue and we cannot possibly take
a stance that we can afford to postpone for
an indefinite period as to whom to talk
to in the near future. This will get more
clarified and thereafter we will be able to
take some kind of a decision on it.
But, at the same time, when these positive
steps were being taken, some people. some
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_sections of the people, seem to carry the
impression that this is a weak-kneed policy,
that the Government seems to be very weak
and that it is yielding to pressure.

T would like to assure this House that

this was a very calculated move  with
a view to finding an amicable political
solution of the problem and it was not

because of any pressure that we have ta-
ken this step. It was a unilateral decision
with full  understanding of the im-
plications and it is with a full understand-
ing of the implications that we have made
this calculated move and we expected ,that
there would be 2 positive response. Still
I have not given up hopes. I would again
like to remove any kind of misunder-
standing that the Government is going to
follow any kind of soft line in this. On
political issues, certainly, within the frame-
work of the Constitution, as far as possible,
we can go and will try to do jt. But, so
far as dealng with the terrorists is con-
cerned, I can assure the House, without
going into details that in taking any step
required in this direction, certainly the
Government will not be failing. T can as-
sure the House in this matter and I, don’t
think T need say anything more on this
and, when we say this, certainly we mean
what we say. I do  not think that we
are going to falter in our decisions so far
as dealing with the extremists or the ter-
rorists is concerned.

About the other matters, Madam, 1 do
not think that it will be fair on my part
to take more time of the House. I  again
thank all the honourable Members and 1
hope that all sections of the House will rise
above their party affiliations and give full
co-operation in finding a politial solution
to the problem and also in dealing with
the situation to and terrorism and extre-
mism in our country.

Also, Madam, I take this opportunity
of thanking all the citizens of Delhi who,
in spite of a very provocative situation,
have reacted calmly and in a very mature
manner. They descrve all the compliments
for their behaviour as they did not fall a
prey to the machinations which, in facy

/
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were meant for these people because they
thought that the people should violently
react, create a gulf between the H idus
and the Sikhs and this is the death trap
that they had laid for us. But, fortun tely,
our people kept their heads cool, re cted
very reasonably, and they deserve al the
compliments for this and we hope that
things hereafter also will see this kir | of
a cool-headed reaction on the part ¢ the
people and I have every hope that ¢ rery

i
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cection of the House will help us in creat-
ing this kind of a congenial atmosphere.

Thank you. Madam.
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The House then adjourned a?
five minutes past eight of the
Clock till eleven of the Clock
on Tuesday, the 14th May, 1985.
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